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Shri Tyagi rose—
Mr. Speaker: After the reply? Now
the debate is closed.

Shri Tyagi: 1 am sorry. I thought
the Minister was going to reply.

Mr. Speaker: The debate is closed.
I am putting the motion to the vete
of the House. Though they have been
discussed together, they are two se-
parate motions The second motion
is not to be put to the vote because
it only says “be taken into considera-
tion”. The first motion is a positive
one. So, it Nas to be put to the vote.

The question is:

“That this House takes noie of
the abnormal rise in prices of all
foodgrains and other essential
commodities in the country.”

The motion was adopted.

12.12 hrs.

DISCUSSION RE: DISTRIBUTION
OF NATIONAL INCOME—Contd.

Mr. Speaker: The House will now
take up further discussion of the
distribution of national income. [
think Professor Ranga had concluded
his speech that day. Now Surimati
Yashoda Reddy.

Shri Hari Vishnu Kamath (Hoshan-
gabad): May 1 earnestly request you,
and I am sure my hon. friends will
agree with me, that in view of the
importance of this resolution and the
wide interest it has evoked, the time
may be extended by the consent of
the House?

Shri Gauri Shanker Kakkar (Fateh-
pur): I quite agree with what Shri
Kama'ly has said.
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Mr. Speaker: The time allotted for
this resolution is two hours, out of
which one hour has already been
taken. There is yet ome hour.

Shri Hari Vishnu Kamath: I think
at least a total of four hours should
be allotted for this.

Mr. Speaker: As hon. Members
know, two and a half hours is the
maximum that we can give under the
rules.

Shri Hari Vishnu Kamath: For the
two motions, consideration of which
just ended, five hours were allotted.

Mr. Speaker:
under this rule

Shri Hari Vishnu Kamath: But
under rule 282 it can always be done.

Mr. Speaker: Ali right. I will
extend it by one hour.

Shrimati Yashoda Reddy (Kurnool):
Mr. Speaker, Parliament has become
a place where, more often than not,
we somehow or other by-pass the
main issues under discussion. and
politics and personalities come into
the picture. And politicians, people
say, are soulless people. Many a time
I tried to argue, but they said “No".
This time. when Dr. Lohia pre-
sented his case on the floor of the
House, 1 did fee] that we from our
side of the House tried to by-pass the
main issue which he tried to put for-
ward and tried to argue a case
which was wvery weak, simply
because we happen to come from the
Congress side. There are m™m 1
important issues which are above
politics. For example, when the ques-
tion of the defence of India came up
here, we forgot all our political and
party affiliations and stood as & nation
and said “defence comes first and
party and personality next”. The issue
which Dr. Lohia has raised now also,
in my humble opinion, is not an issue

But that was not

,of party politics, relating to Congress

or Communists, Swatantra or Praja
Socialist, but it is an issue of the poor
common man who is suffering so much
misery and so it should be discussed
from that point of view; not from the
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point of view that because Dr. Lohia
has raised it or Shri Hiren Mukerjee
has supported it, so we from the Con-
gress side should oppose it.

After all, are we the people whose
soul is dead, who do not feel for the
suffering men? If we Rave no feel-
ing of sympathy for them even when
they are getting only 3 annas cor T}
annas, [ say we have no right to
belong to the species -called human
being. Of course, it is true that Dr.
Lohia does not always come out with
very intelligent or important issues
but this time he has certainly proved
that he at least has a heart superior.
Shri Morarka js a very inteliigent
person. but the other day he tried to
argue a very weak case. But it is not
a case which needs intelligence or
ingenuity. Only the other day, the
hon. Minister came out very stoutly
stating “We are not giving them 3
annas; we are giving them 7§ annas’.
What does it matter? Will it make
the sglightest difference to the poor
people? Instead of coming before the
House and stating like that, he could
have said “I do apologise because we
are not able to give them enough;
we will do our best to give them
more”. That would have been much
better. 1 would say it is rather in-
human, if not indecent to come and
say “I am giving them 7 annas”. T
ask this House, every Member of this
House whether he or she can live on
8 annas, one rupee or even two rupees

* for that matter. Can any Member of
Parliament with no house, no food
and no clothing just live on 7, B or
10 annas a day?

I am not saying that Government
is not doing anything. ~What I am
saying is, when so pitiable is the situa-
tion, we should not feel ashmed of it.
We should be brave enough to come
forward and say “this is the position,
we are trying our best but, certainly.
we have not done our best”. It is
these words of sympathy and under-
standing that are far more important
to the man in the street than our
stoutly defending our position by say-
ing “it is not 3% annas but 7 annas of
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% annas”. It reminds me of the famous
proverb of two or three distiggushed
surgeons arguing about a patient in
the operation theatre, each insisting
that his diagonosis alone is correct,
and exclaming that the post mortem
will reveal who is correct. The ques-
tion is not whether he is getting 4
annas or 7 annag g day. The question
is whether the man in the street, a
person in the village, ig getting food,
one square meal a day, whether he is
getting one set of clothes to change
every thrce davs. if not every day.
That i3 the question which has to be
faced. Plans, foreign policies and
platitudes are no substitute for this.
A]l that he wants is a square meal
and two gets of clothes.

Here 1 would like to mention ano-
ther thing. The other day. I was
listening to the debate on the Report
of the Commissioner for Scheduled
Castes and Scheduled Tribes. Some-
how or other, it has become a conven-
tion in this House that whenever that
report comes up for consideration, only
members belonging to the Scheduled
Castes and people belonging to back-
ward classes participate in the debate.
Of course, I am not saying that they
have no right to participate in the
debate. But the point is, somehow or
other, they are not able to put for-
ward their case before the House and
before the country, especially about
their socio-economic conditions, as
forcefully and cogently as Shri Nath
Pai or Shri Hiren Mukerjee or some
members from our side of the House
would be able to do it

Shri P, R, Patel: Why should the
hon, Member praise Shri  Hiren
Mukerjee and Shri Nath Pai?

Shrimati Yashoda Reddy: They are
very good speakers. Whether they
have substance or not, they speak
very well. That is what I meant. If
you are prepared to give me that
compliment. I am prepared to accept
it,

Mr, Speaker: She might continue
her speech,
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Shrimati Yashoda Reddy: Coming
to the Adivasis and backward classes,
only the other dayit was reportedin
the new:papers that two students of
Etawah, who were given admission in
the hostel, wereill-treated. And what
was their gin?  Their only sin was
that they were poor people belonging
to backward classes. If in India today
the university students behave like
that I say that they have no right to
be inside any university. It is g shame
for every educated man and every
university that in India these gtudents
were treated like that. Why should
a person be treated in that way mere-
ly because he happeneg to belong to
a Scheduled Caste or is a harijan, or
just because he happens to be poor?
Merecly because he happens to be poor,
neither is his case heard, nor js justice
done to him. He is treated with con-
tempt and a sort of indifference. The
other day, Shri Hiren Mukerjee and
Dr. Lohia presented before the House
the picture of glaring poverty which
1z stalking India. Yet, most of us
were indifferent or never had the
heart tp say it or the strength to own
it up on the floor of the House. May
be, we have seen so much poverty in
India that we have developed not
only a sort of indifference but also a
sort of contempt for poverty,

I am not here to preach anything.
My only objection is to the attitude
of the Government and the Ministers
to this problem. When such a prob-
lem comes before the House, ] again
appeal to the Members of Parliament
from our side, they should not look at
it from the political point of view or
from the point of view of who moved
the motion. Let us look at it from
the human angle with sympathy.

Of course, I am not in a position
now to say what we should do imme-
diately or the direction in which we
should act. At the same time, 1
would like to state one thing. Some
hon. Member was saying that this
Government is of no use because it
hag not given any relief to the poor.
My submission is, if at all there is
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one government and if at all there is
one party which can solve this prob-
lem, I do firmly believe it is our Gov-
ernment ang it is our party. Perhaps,
we might not have done enough but,
certainly, we are trying to focus our
attention better in that sphere. My
humble submission to the hon. Minis-
ter is this. Whatever may be his
plans and platitudes, hereafterwards
his main attention or focus should be
on the men who are living in the
countryside, who are poverty-striken
people and to see that they get a
square meal they get enough food
and clothing.

13 hrs.

Before 1 conclude I would like to
say one word about Shri Morarka's
speech. He said that in spite of rise in
prices the cost of living rural indebted-
ness have not increased, that people
have managed to live for so many
years without increasing rural indeb-
tedness. If it is a court of law, you
can introduce technicalities. The
other day we brought ip technicalities
but T don not want to quote that. But
it is no a court of law where we are
trying to argue a case for or against,
Here is a faet that a poor man did not
or would not go in for extra indebted-
ness because he just could not. He
had no money. The cost of living
does not affect him. Whether {t is
Rs. 100 or Rs. 150 or a few rupees
more or less, he does not have any
money to spend on house, milk food,
clothing ete. He cannot have them
because these are things beyond him.
He might not have spent morc, he
might not have gone in f:r greater
indebtedness. But to say that because
he was getting enough he was able
to maintain himself is I think g very
inhuman argument. All that [ can
tel] him is that such arguments would
not do.

The hon. Planning Minister who is
alsp in charge of Labour and Home—
there he is coming—is a man with a
very kind heart and a sympathetic un-
derstandinz. He should see that the eff-
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ect of the Plans, whether in the feld of
education or health, employment or
other things, should go to the villages.
They should go to the men in the vil-
lages. Let not say the villagers come
to the town. Already we see taht
the wurban population is inereas-
ing. All the people living in
the villages are coming to the urban
areas in search of food, clothing and

employment, Hereafterwards at
least we should see that food and
clothing reach them. Today the

condition in our villages is that people
do not get medical attention, a new-
born baby does not get a drop of
milk, a man is not able to provide
food for his half-a-dozen people who
are dependent upon him.

The last thing I would like to say
is this. Certainly, the Indian popula-
tion has been increasing by leaps and
bounds. I could not understand Shri
Yashpal Singh's Hindi version correct-
ly but I believe he gave a rather
absurd picture of the control of popu-
lation. I am sorry, if I did not under-
stand him.

Shri Yashpal Singh (Kairana): You
have not understood it
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But I do say that the control of
population is one of the most impor-
tant things for India. Whatever we
may produce otherwise, whatever we
may do so far as our Plans are con-
cerned, unless we are able to control
our population either woluntarily or
otherwise, I think, we will not be
able to solve our problem. They may
say that it is a sin to control the
population, but I think it is a greater
sin to have children born year after
year to poor people who are not able
to feed them and to make them live
in Starvation and die of lingering
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death. It is better that they are pot
born at all than to be born and live
a life of living death. An American
who came to India said about the
Indian population that they #4re borm
like rats, they live like rats and they
die like rats. This is not what I want
to be said of the Indian nation. I
would like to have a lesser number of
people but a better quality of people.

5344

When the hon. Home Minister
replies, I hope, he will understand
that Dr. Lohia’s approach to this is
just. In other cases it may not have
been so; but in this particular case it
is s0. I do congratulate him for hav-
ing brought this to our attention. Let
the hon. Minister take it from that
point and from the human point of
view and not that it is Dr. Lohia who
moved this motion. Behind Dr. Lohia's
motion is the poor and suffering man
who looks upto him amd our Govern-
ment for some protection which he
is justified in asking of us.

Mr. Speaker: Shri Guha. Hon
Members will take care that they
finish their speeches within ten
minutes because there is little time
now.

Shri A, C. Guha (Barasat); Mr.
Speaker, Sir, the debate is just to

ascertain how poor we are, It is an
admitted fact that India is a poor
country, but I do not know from
where Dr. Lohia has brought these
statistics that 60 per cent of the
people of India live on three annas a
day. It was not just an casual state-
ment made in the heat of the moment
on one day but he repeated that
statement subsequently and yesterday
also he gave certain figures to show
that 4 to 5 lakhs of our people die
every year of starvation and a few
million die of malnutrition. 1 think,
he cannot prove these figures from
any statistics. Of course, if he
imagines certain things, we cannot
help it.
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{Shri A. C. Guha]
13.06 hrs.

[MR. Dxrpw-s.pmm in the Chair]

It is known that India is poor and
awfully poor. There is no denying
that fact. But the question is from
where we started whether we
have -been progressing in the
right direction or whether we have
been moving in the wrong direction.
We started from a very low bottom
and during these few years our natio-
nal income has gone up by 50 per cent
at sonstant prices. From Rg, 8,600
crores our national income has gone
up to Rs, 13,000 and odg crores and it
is at constant prices and not at cur-
rent prices. It is more than 50 per
cent increase.

In spite of the rise of population by
20 per cent, pur per capita income has
also gone up and at present it js, I
think, Rs 330. The question is how
this per capitg income is distributed.
There has been some attempt on the
part of Government to see that there
may be some fair and equitable pro-
cess for making the distribution of in-
come. It is not that thé Government
is unaware of the fact that the natio-
nal income was not being properly
distributed. In this very House about
three years ago the Prime Minister
himself raised this question by saying
that he did not know where the in-
creased income had gone and who had
monopolised the income that had been
created through the Plan effortg for 13
to 14 years. So, the Government
knows it and the Government has
been trying to take certain steps to
remedy it. -Yet I cannot say that the
Government hi; been successful in its
attempts to s-cure a somewhat equi-
table distribution of the national in-
come.

In this regard I should also say that
perhaps in no country in the world
has there been what can be called an
equitable distributin of the national
income, not even in the USSR. The
main difficulty is at the lowest bottom.
The last 10 per cent of the population
suffer in every country.
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In India they consume only 2:4.per
cent of the national income. But.be-
fore stating these figures I should ad-
mit that no figure in this respect can
be very, very accurate. But we shall
have to proceed on the basis of cer-
tain figures available to us. ‘The low-
est 10 per cent of the population in
I[ndia enjoy 2'4 per cent of the total
nationa] income. In USA the lowest
10 per cent enjoy only 1 per cent of
the total national income; in UK 2
per cent; in West Germany 1 per
cent and in Holland 1-3. per cent.
Similarly, the second lowest 10 per
cent of the population in-India enjoy
3:4 per cent of the total nationa] in-
come; in USA 3 per cent; in the UK
3 per cent., Again the third lowest
10 per cent of the papulation in India
enjoy 43 per cent of the total matio-
nal income; in USA 5 per cent; 2 in
the UK. 5 per cent; in West Ger-
many 4 per cent. In al] the
lowest 30 per cent of our population
in' India enjoy 10°1 per cent of the
tota! nationa] income; in USA the
lowest 30 per cent of the popualtion
enjoy only 9 per cent of the tota] na-
tional income; in the UK 10 per cent
and from the available figures only in
Sweden the lowest 30 per cent of the
population enjoy 106 per cent of the
tota] national income whereas 30 per
cent of our people enjoy only 101
per cent of the national income. So,
irom the statistics available, we can
say that our distribution of the natio-
na] income from the point of view
of the lowest section, the poorest
seclion, of the population is not very
unfair compared to other countries.
But I should not say that we should
be happy or complacement with this,
because the level of poverty in our
ccuntry, whatever may be the percen-
tag, figures, is far deeper than the
level of poverty in  other countries
m.ntioned by me.

As for the minimum per capite jn-

come, we should proceed on
the basis of - whatever statistics
we - have been able to gather.

I think it would be admitted
that the Adivasig are perhaps the
poorest section of our population and
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Madhya Pradesh is one of the poorest
States in our country. The National
“Council of Applied Economic Research
has made ‘a recent study about the
‘economic conditions in Madhya Pra-
desh. There, they have divided the
whole State intg five sectors and the
per capita income of the Adivasia in
these five sectors varied from Rs, 171
o 'Rs. 104. That is perhaps the lowest
income of any section of the people
in India. There may be some pockets,
some individuals, who may be get-
ting even lower income. But perhaps
Adivasis mostly landless labourers—
could be taken as the poorest section
of the people and Madhya Pradesh is
one of the poorest States in the coun-
try. There glso, the lowest income
group is Rs, 104 per year—that is the
central sector Madhya Pradesh—which
comeg to 29 np. per head. That also
is higher than what Dr. Lohia suggest-
ed. According to his calculation, it is
only 18 np.

Besides this, we should also take into
vonsideration that money economy is
not so much in vogue in rura] areas
of India. Money transaction has only
now, in the recent past, been introduc-
ed in the rural markets. 1 think, even
now, some of the transactions are done
on a barter system. It has been men-
tioned that in the rural areas, particu-
cularly the landless labourers and the
Adivasis incur debt year after year
and that also from money-lenders.
They incur debts. But surely they
must have been paying ‘*the debts.
“There is no land or any other security
to pledge to the money-lende for the
debts. They must be repaying the
«debts. How can they repay their
debts? 1 think they sell their labour.
‘The labour, of rather the value of
the labour that they pgive to the
‘money-lender is adjusted against the
debts. That is not taken into their
money income. That is only adjus-
ted,

Then, there are some invisible in-
comes also, some sort of social sec-
ruity, social services, given by the

. States. In rural areas I think, pri-
mary education is free in all the
:States and I think about 80 per cent
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of the gchool-going children attend
schools. So also there is provision
for free medical aids. So, evep the
poorest section of the communiiy can
take the advantage of free primary
education, Ewven about gecondary edu-
cation, I  think, in ruarl areas,
uptp class VII certain sections of the
people get free education. There are
s0 many Stipends and scholarships far
the scheduled castes, scheduled tribes
and Adivasis. That is also a sort of
invisible income which goes into the
real income of the poorest section of
the people. Gratuitous relief and
subsidized foodgrains supplied
through medified rationing also help
to add to the real income of the poor
gection,

Now, what is the national income or
the per capita income? The figure
of 3 annas or 5 annas or 7 annas
matters very little. The real measure
should be; what are the goods and
services received or enjoyed by the
nation or by the individual. Prom
that point of view, all these services
that the poorast section of the people
enjoy should be taken into considera-
tion in evaluating, in calculating, the
income even of the
lowest section of the people.
Poverty is a chronic problem for
India and it cannot be solved by any
heated discussion or romantic econo-
mics. It has to be solved by a long
strenuous and patient labour. The
Government have initiated certain
measures and it is expected that this
will bring some relief to the poorest
section of the people and they have
been giving some relief to the poorest
section of the people.

Another point that I should mention
is this. The Scheduled Castes and
Scheduled Tribeg Commission propo-
sed to spend Rs. 114 crores in the Third

"Plan and on the basis of their total

population, if it is divided, T Ithink it
would come to about Rs. 10 per head.

" That also should be considered as an

income for the lowest section of' the
‘people.” o

We admit that ours is & poor coun-
try and our poverty is appaling, we
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should be sorry and even ashamed of
the poverty of our country. But it
should also be admitted that the per
eapita income of no section of the peo-
ple can be 3 annag per head. It may
be T annas it may be 8 annas, what-
ever it may—be nobody can get any
sure figure. But the Government
should see that this state of affairs
may be improved at an early date
and I hope the Government measures
will bring about improvements and
all these measures will be properly
implemented.

Shri Nath Pai (Rajapur): Mr, De-
puty-Speaker, Sir, the torrential rains
of statistics that are being showered on
the unsuspecting and innocent heads
of the hon. Members remind me of
Disraeli's adage and its wveracity has
been borne out by the jugglery of
statistics which Shri Arun Chandra
Guha did just now. Disraeli said
that there are three kinds of lies:
les, dirty lies and statistics.

Shri A. C. Gaha: And both sides
indulge in that.

Shri Nath Pai: And when experts
are dragged into this House to
sustain this very shaky structure of
dubious statistics I cannot refrain
from quoting what Prof. Laski in
one of the exchanges with Justice
Holmes had to say. He said:

“I came away feeling that ex-
pertise iz a small items in com-
monsense. Don't you think I may
be forgiven if I feel that experts
need a course of training in com-
monsense?”.

Dr. Lohia has gaid almost the same
thing when he said how statistic are
confabulated though I would not say
they are always fabricated.

Mr. Deputy-Speaker, I feel it is not
possible to put into mathematical
tabulations at Statistical forms the
misery and suffering that pervade this
country. It is not possible to com-
pute with an unerring balance, the
agony, the anguish, the tears which
are the lot of the millions in this
country. Statistics generally in such
matters are a poor guide angd they

SEPTEMBER 10, 1963 Distribution of National §350

Income

are al] the more suspected in this
country because of the semi-mys-
terious methods of their collec-
tion and the inadequacy of data
that is made available to us. But I
do not think it is necessary in any
way to exaggerate the poverty in
India. I think it is nothing short of
being sadistic to try to seek to eco-
nom:se the degree of poverty in this
country by making resort to stati-
stica] sophistication,

Mr. Deputy-Speaker, even taking the
Government flgures, where do we
stand? Just now, Shri Arun Chandra
Guha has tried to refute all that Dr.
Lohia has been trying to substantiate
by the data he made available to the
House. Very quickly, I want to refer
to this. This first and the central fac-
tor of life in this country is the unique.
unparalleled, universal poverty of peo-
ple in this country and there is no go-
ing away, there is no avoiding, there
is no escaping and there is no ignoring
this fact by jugglery with figures. Even
taking the Government figures, where
do we get? The reliable figures show
that 60 per cent of the population get
less than Rs. 25 per month, 30 per cent
get less than Rs. 15 per month and the
Jowest 20 per cent, the last two deciles,
get Rs. 8 per month.

Now, I would like to tell you about
the statistical averages? This is very
important to bear in mind that these
statistical averages are likely to mis-
lead than to throw any light on the
true state of affairs. It is no use go-
ing and telling a poor mother who,
because of the malnutrition of the child
and because of her own chronic anae-
mia, loses her child before it reaches
one year of age, “The average of an
Indian is 40 years, old mother, Why do
vou cry?". The same happens with
the statistics. May I read out what
the National Council of Applied Eco-
nomic Research have to say about
these statistics? They say:

“There are marked differences in
the sectoral composition of income
between States and also between
districts within a State, The same
is also true of the per capita in-
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comes which varied in 1856 from
Rs. 140 to Rs. 300 between States
and from Rs. 100 to Rs. 350 bet-
ween districts.”.

I would like to show only one example
here. Taking Andhra Pradesh, there
is Warangal, where it is Rs. 147, and
the highest is in Guntur where it is
Rs. 336. We can take it State-wise and
we can take it district-wise, but the
conclusion which we have to reach
and which we cannot escape is that
these gtatistical averages are not very
meaningful. But assuming that we take
the Government's figure of Rs. 296 per
capita income, per head, as the true
figure, can we call it per capita income,
per capita wealth, or per capita share
of national income? I would in all
humility say that what we get is not
per capita wealth or per capita income,
but it is per capita hunger and it is per
capita privation and per capita
starvation, and it is the per
capita share of shame which every In-
dian gets when these figures are trot-
ted out.

It was long long ago in his classic
that Dadabhai Nauroji computed that
an average Indian was getting in 1870
40 shillings on a very liberal basis; that
means Rs. 2-4-0 per month. If we
translate that sum of Rs 2.4.0 of 1870
for today, where do we get? It means
by the most conservative estimate at
least Rs. 15. Does it not mean that
after all this progress, there are vast
segments of our community who have
been bypassed by this progress, by this
ofarch, by this planned development
and all that, that there are millions
of Indians who today get less than
the average per capita income 08
years ago? And what an accomplish-
ment it will be!

Shri Heda (Nizamabad):
it with 1947.

Compare

Shri Nath Pai: 1 shall come to that.
But how does my hon. friend like it
that in 1870 there were Indians who
were getting more than what many
Indians are getting today? Certainly
by this yard-stick you have not made
tremendous progress!
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Shri Heda: Wh:t about 19477

Shri Nath Pal: I am coming to that,

"and I shall talk about that also. I

do not know how my hon. friend is.
trying to avoid what I have to submit.

I should like to say here that it has
become a fashion to tell us that this
is the land of Ram, Krishna, Buddha,
Ashoka and Mahatma Gandhi, this is
the land which alone can produce this
kind of superhumans; it is indeed true,
but this is the only land where we can
see dogs and humang fighting over a
dung-heap to take out a morsel for
their afterncon meal. Nowhere else
can we come across such a spectacle.
Wherein, in which other country, has
poverty reduced motherhood, the no-
blest of human relations to this degra-
ding stage that a mother will break
the armg or will twist the limbs of
her own issue in order to move the
stony hearts of all us to part with one
naya paisa? Onmly in India this can
happen., I think that it is no longer
true to say that when you are born
in India, you are born a heir to the
Upanishads, to the Mahabharata and to
all the literary glory of Kalidas. Bhar-
truhari, Jnaneswar and Tulsidas, To
be borm in ndia particularly in the
twentieth century, and I am afraid,
during the past seventeen years is not'
just being born a heir to freedom but
being condemned to a life of illiteracy,
of starvation, of misery and of suffer-
ing and trying to live in a hovel in
some neglected slum till All-Mighty
and All-Merciful Death puts an end to
all this agony, and this descendant of
Rama and Krishna is consigned to some
forgotten limbo and forgotten for
ever. That is the normal picture of
life.

We need not go into figures, but
what shocks the conscience is the con-
trast between the revolting and nau-
sealing extravance of the affluent
few and the grinding degrading
poverty of millions. I think that these
figures are irrefutable which have been
given by Mr. H. F. Lydall in his study,
and which have been subsequently



4353 Discussion re:

[Shri Nath Pai]

confirmed by Professor Chaudhuri and
Mr. Nigem. We find this kind of a
thing in a country where the degree
of poverty’ is what I have just now
submitted to you, that the top 1 per
cent of our population are getting 10
per cent of the national income, the top
5 per cent get 23 per cent of
the national income, and the top 10
per cent get 34 per cent. I am sorry
to say that the top 1 per cent get 10
per cent, and the top 5 per cent get 28
per cent and the top 10 per cent get
34 percent of the national income.
There are seven families in this coun-
try which control Rs, 776 crores worth
of assests, that is, 35 per cent of the
total corporate assets in this country.
About 119 companies out of a total
8296 public limited companies control
45 per cent of the total paid-up capital
of all the public limited companies, or
about 0.4 per cent of all the compa-
. nies entrol 33 per cent.

In the highest income bracket, this
is the picture about concentration of
wealth, when this is the poverty of
the niillions; we cannot get a full pie-
ture of poverty in this country unless
we gee how concentration of wealth
is going on side by side in the name
o* =ocialism, not to mention a very re-
cent case which appeared in the pa-
pers yesterday that the two distingui-
sheyg sons of a certain Chief Minister
whno is very much in the news these
days have paid an income-tax of Rs.
2 lakhs. What an example of socialist
pzitern and equa] distribution!

.. Shri Lahri Singh (Rohtak): That is
the quarterly instalment,

Shri Nath Pai: ] stand corrected.
That has appeared in the national
press, What a march towards socialism,
indeed!

In the highest income bracket of
Rs. 2 lakhs and above, between 1048-
49 and 1956-57, the pre-tax income rose
by 336 percent and the average post-
tax income rose by 37 per cent. This

. is how the incomes in these greups
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have gone up. But hag it happened jn
the case of the lower groups?

Here are some things which I would
like ‘Shri A. C. Guha and the hon.
Minister to give their attention to.
They are refuting Dr. Lohia. Perhaps,
it is posisble to make some adjustment
about the .three annas. I would not
say that the three annas or the 27 nP
may be exactly true, but that is not
the essential point; it may be that they
are wrong statisticalty. But here is

" something which you and I cannot es-

cape. I shall read out the reply given
by the Finance Minister of Maha-
rashira on the 18th of January this
vear. Ang this is the reply given by
Mr. S. G. Barve in the . Maharashtra
Assembly. He says that there are peo-
ple in Maharashtra—angd this category
is supposed to be among those having
the highest per capita national income
in the country—and there are pen-
sioners who received this tremendous
amount of Rs. 1-12-0 per month! But
that is not all. There are pensioners
from the former princely States who
are doled out 50 nP. per month. But
these are the people who are comput-
ed and who are assessed. There are
millions of our countrymen who are
so low, so neglected and so ignored
that nobody bothers even to take any
note of them, and there are millions of
such people.

Here is a recent survey. This has not
been incorporated in any published
hooklet yet, but I would like to read
it out for the information of the House.
In Kanchipadi village in  Tiruttan]
taluk in Chingleput district of the
Madras State, this is what the survey
has come across. Omly a dozen house-
holds in this village took whole-rice
meal. The bulk of the villagers had
only rice water mixed with millets,
But that is not all. 15 per cent™of the

pepple, according to this survey, had

this luxury only three times a week.
But two fuwrlongs from.this main vil-

lage—and there ig a big mass of In-
' dians Jike that—is situated a group of

small huts. The people who dwell In
these huts have no visible means of
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tivelihood. And when the young sir-
weyor msked 'What do you live by?’
prompt came the reply ‘On the fleld
rats’. -These are no exaggerations.
This is not in order to try to create
sympathy, but there are millions of our
eountrymen who have to live like
Ahat. .And this has been the measure
.of our progress and the measure of our
achivement! But the alarming thing is
this: Is there a way, a hope, that
-these things are changing, that we are
making gome progress? I am afraid—
though the Minister will hotly dispute
# perhaps—the misery is increasing.
These are my reasons. First, our popu-
lation is increasing at an alarmingly
fast rate. It was estimated that duripg
the first decade of planed development
our population increased by 27 per
cent. Today, it is increasing at the
rate of 2'4 per cent and by the year
1975, the Indian population will have
_reached 625 million. There may be
shortfalls in steel production, there
may be shortfalls in your fertiliser
production, but this is the only target
in which there will be no shortfall. It
will be exceeded—we can rest as-
sured of that,

What is the consequence of this?
There will be a working population in
that year of 222 million. If all our
plans succeed, what will happen? It is
estimated that then we may be able
to double the per capita income of the
lowest two groups, of the 20 per cent
of our population. It is  estimated,
therefore, that we shall have to invest
during this whole period about
Rs. 66,000 crores. How and where are
you going to raise it? 1 would like to
ask him this question. There will be
a working population addition of 70

- mjllion people and it is estimated that
you ‘will be able to provide, if all your
pans succeed—and it is a very big ‘if’
——if all your plans succeed, 25 mil-
lion new jobs. The conclusion is inu-
evitable, that in 1975, there will be
between 50-60 million . unemployed in
this country. Unemployment in this
country is increasing today at the rate
of. 13,000 per . day. All .this jugglety
will not help. - In the West Bengal As-
sembly, it was disclased that of those
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who are registered as unemployed,
only 7 per cent have been found jobs
during the past 3 years. Thus we will

_be proving that Marx has been proved

right in the land of the. Buddha and
Gandhi. Marx has been falsiffed in
every country excepting India. His
theory of increasing misery has been
proved to be correct, proved to be sub-
stantiated, only in this unfortunate
country.

Before I conclude, I shall have to say
how we shall be able to meet this chal-
lenge. In 1875, we are supposed to
reach the stage of a self-generating
economy. I am afraid, if populatiom
grows and develops at this rate if our
meang of providing at least housing,
clothing and the minimum of require-
ments do not develop, it will not be
the gelf-gemerating stage that the eco-
nomy will reach; perhaps what is more
certain is that we shall have reached
the status and the stage wiich many a
society in history had rcached before

"us, the self-destroying stage. The year

1975 has been marked for us as the
year of take-off. But unless we take
care—there is no time left for me:
otherwise, I would have e¢laborated
some measures—unless we take care
and realise that we are not. going to-
wards prosperity—let us not deceive
ourselves; it is not happening,—and
take other steps, there is no hope. It is
true that there is a rich class, a New
Class, thrown up in every society, It is
in Russia, it is in Yugoslavia, it iz in
India. But you cannot compute the
suffering, the lot of the average Indian,
by the condition of this rich class, the
status of this new class,

This will be the state of affairs. We
will be approaching not .the take-off
statge. I am afraid we are approach-
ing the vortex of a crater, a crater full
of the discontent and desperation of

.-those unemployed, of this dispossessed,

desperate people, And these people
are not going to behave ag our fore-

+ tathers behaved, thinking that we are

poor, wa are humble, we have to bear
the sins of our birth. They will not
have room for that kind of resigna-
tion. They know whom to hold res-
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posible for their suffering. And when
thig crater begins to belch their dis-
content, I do not think it will be a
happy picture,

May 1 conclude by quoting some-
body who was not a socialist, who did
not claim to be a socialist, but who
wag an ardent supporter of the private
capitalist way of life? Today we can-
not feed ourselves, we cannot clothe
ourselves, we cannot house gpurselves,
unless we get massive external assis-
‘tance; we cannot build a mill
a fuctory, a major road or a bridge,
unless foreign exchange. foreign
aid and foreign know-how are made
available to us. Before 1047, we
were dependent on the City of
London and on Whitehall. But in
1963, this is the measure of our free-
dom that we are depending for every-
thing we do not only on the City of
London and Whitehall but on Wall
Street and—on top of it—on the Kre-
mlin too. This is the measure. But
let us remember this warning given
not by a fire-eating socialist revolutio-
nary but by Theodore Roosevelt, an
ardent Republican, in his famous
speech. This is what he said—and it
should serve to shake us out of our
sense of self-complacency that all is
right with this country:

“None of us can really prosper
premanently if masses of our fel-
lows are debased and degraded, if
they are ground down and forced
to live starved and sordid lives,
so that their souls are crippled
like their bodies and the fine edge
of their every feeling blunted”.

I say that this is happening to too
many, We cannot afford to continue
this spectre for too long, unless we
are prepared to see the spectrum of
everything that the Government hold
dear blowing up to pieces.

8hri Himatsingka (Godda): The dis-
cussion that hag taken place in the
House has, in my opinion, gone on
wrong lines. The point raised by Dr.
Lohia, who initiated the discussion,
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was that 27 crores of people get 3 annas
or even less. In support, he put for-
ward certain figures. Of course, no

-basis was given as to how and where-

from he got those figures. He sgaid
that the per capita income in the rural
area in UP is reported to be Rs. 182,
but he assumed, I do not know what
was the basis of his assumption, that
20 percent people at the top take away
and consume 80 per cent of the income
and therefore, it comes down to Rs.
91 instead of Rs. 182.

Similarly, another figure mentioned
by him was that in 1960-61, the dally
per capita income was 45 nP. Then, he
added immediately that if 10 per cent
at the top be taken the income of the
rest is 23 or 25 nP. If the income is re-
ported to be of the rural area, I do
not see how 20 per cent can take away
60 per cent of the income leaving the
figure at Rs. 91, because this is a re-
port about the rural area and in the
rural areas almost all the poorer sec-
tiong of people live. Then again, to
increase the figure of poverty, he men-
tioned labourers separately, then
tribals separately, then widows sepa-
rately as if tribals and widows do not
come within the general class of the
poorer section.

This is how figures have been quot-
ed. But instead of quarrelling about
these statistics—for which there is no
definite basis cited—can we not profi-
tably look at the changes in the con-
sumption pattern and see to what ex-
tent the total per eapita consumption
has increased in the country? If you
look at these figures, you will find
how things have improved. There is
an increage in the availability of these
commodities and services which enter
into the poor man’s budget—in fact, in
everyman's budget—and this should be
regarded ag prima facie evidence of
higher and improved living standards.
If you look to certain figures, they will
indicate how things have improved.
Certain figures were quoted by Shri
Morarka about the increased produc-
tion of wvarious commodities. Coal
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production has doubled, steel and ce-
ment production has trebled, consum-
tion of cloth has increased from 8.5
metres tn 143 metres: as regards food
COnsSUMELI0n. lovy cu:ories were avail-
able beiure. now tuere are 2100 cale-
ries; hospital beds have increased, pri-
mary education which in 1950 was
available to 1,91.50,000 is now being
given to 3,43.40,000 students, Taking
all the students, the number has in-
creased to 4,35,40,000. In vilages also,
education has increased. The benefit
is going in a very large measure to the
poorer sections of the community.

Primary education is free, and the
scheduled castes and scheduled tribes
get free education even up to matri-
culation, if not in the colleges. Scho-
larships are also given.

Life insurance has permeated into
the villages. In 1955 the amount of
business in force was Rs. 1,220 crores,
and it has now increased to Rs, 2,737
crores. New business in 1955 was Rs.
241 crores which has now increased to
Rs. 559 crores. Out of this Rs 599
crores, Hs. 183 crores or 30 per cent
is in the rural areas.

‘Therefore, you will see how these
services are being taken to the villages
to give benefit to the poorer sections
of the population.

Shri EKashi Ram Gupta: (Alwar):
There are moneyed people in the vil-
lages also. They may be insured. It
does not give that index.

Shri Himatsingka: [ do not know
how you can distinguish in that fa-
shion. After all, the benefit is going
to the villages. If the insured amount
in the rural areas is Rs. 183 crores,
that certainly shows that the improve-
ment is percolating to the willages.
There is no doubt about it.

After all, these figures do indica‘e
something. There are better village
roads, schools, better buildings, and a
ot of improvement in the willages
This is the test that should be applied
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to examime the guestion whether the
country is making any progress or not.

Dr. Lohia mentioned that four to
five lakhs or four to five millions. I
do not know which, are dying of star-
vation every year. [ wonder where
he found these figures. After all, there
has been np complaint in the country
of statvation deaths or of so many peo-
ple, and it was really surprising that
such a figure should be trotted out in
this House. Whether it is four to five
laks or four to five millions, both
figures are wrong. Four to five mil-
lions is certainly so absurd that no
one should attach any importance to
it.

After all, what is happening in the
country? Government is introducing
a number of schemes and putting for-
ward measures to improve the condi-
tion of the villagers. Instead of giv-
ing support and explaining these
things to the people, our friends create
all manner of doubts in them, with
the result there is confusion in the
villages and they do not take andvan-
tage of the schemes. So, may [ ap-
peal to my friends here in the words
of Lord Krishna:

7 qfgHT aARzATAT FA AR
sregadsaiiy fagm g g sv=ig )’

Let us not create confusion among the
ignorant people,

Shri Kashi Ram Gupta: Ave they
ignorant people here?

Shri Himatsingka: Confusion is be-
ing created outside, asking people not
to do this, not to do that to take to
satyagraha and shouting slogans. This
is what is happening in the villages.
In Bengal they say “do not take irri-
gation water, do not pay taxes”. Simi-
larly, they are not helped to take the
advantages that are being made avail-
able to them, So. I feel that if the le-
gislators here and in the States, who
number about 5,000, honestly take the
message to the villages, there Is no
doubt that the country’s position will



5361 Discussion re:

[Shri Himatsingka)

improve, gnd the face of India will
change and change for the better.

No one will dispute the proposition
that there is poverty in the country,
abject poverty in many areas. That is
a fact which cannot be disputed, but
can it be disputeg that steps ure being
taken to improve the conditions of the
people? That, again, 1 think no hunest
man should be able to contes:. That
is the angle from which we hou' i ex-
amine the question, and we should
apply ourselves to this task of taking
the proper ideas to the wvillages, so
that they can take advantage of the
wvarious schemes and improve their
condition and the conditions in the
country,

st qife (TgagIaTg) o Iarss
W, WA F dfaam ¥ fg=h o«
ML T F AN wwE fEmomar
tmam A F o ey 3 & 7w
framt o s 2 ’

T2 A1 T4 FATY AIHA HTHEAT
T IH F qEIT T F OIH AN &7
#% gut TN ZAC UM HAT S F
AT AR Ar F991gs iy ama
HTHEAT A1 43 781 &, AT &9 F1 ;AT
HIAZAT F3AT 2, A7 THF S77 1T
T f| W 2w e sgrer
W= B 9% 9 2 | A age ==
A wgA RET ¥ Fr fE oI oqm WY
arEar Sifzr ) zm F fRn OeT
agEEEs F1 %547 @ | A e
aF 39 Fa21 #1 fi9RE gure ame
TG ATE 2 | HEATT A T AT 99T
¢ fr w35 A gE & A
T &7 HoAT R Gw w5 a2
# Judig v £ fr | A ¥ aew
g & Tg= qir F91E 5| e & amA
T A | g g8 fraE ogar T
& FOAF A1 A w4 AT ¥ oswaAr
2 fx 39 a1 39 fOR w1 AW w7
{ £ TH HA & ATAA @A qOlEd |
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F AT Y 9T A 9 7 F7 G
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gaes 9T ag § fv oat dw &
oIREAT A ¥ WP 9T = qn
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3w @gr | ¥y A F oF Fifz GF
§ @ F9T ¥ e A= g afaw #
wF & ST A o q@r R
qE @ AT g

o qF A% F¢, & @ a@ w
R we FW & fau oF sImw
oY AT =9rgar § o gar W 2 fE
FY W2 ¥ TF 997 W9 AgIEd gnar
2 3@ W wEemE | afem afgmn
feer & S darv get & fammw
dat g & 1 W §= my &,
IR FW T E 1 TH F IS A IR
TE! AT AT § IH aF Al @F IS
F @ Wl g 9| g0 s
B ... ...

Mr. Deputy-Speaker: You must
close now; you asked for two minutes
and you have taken it.

=t arfag : a9 & Fa9 o fae
gir gm0 & wgrer o F At &
FgAT ATgAT 9T, ...
Dr. P. 8. Deshmukh: I would also
plead that ampie time may be given

for this. It is a unigque debate that
we are having.

Mr. Deputy-Speaker: The time is
being extended by one hour,

ot TR ¥qTF aRa : & gg Wi
=@ g s @ o fm W oagm

«t o ;g9 9 Q9T T
AT T@Er ST ey o
14 hrs,

Shri Hari Vishnu Eamath: By the
leave of the House, the time may be
extended. (Interruption). It is a very
sad thing that you always say ‘“No,
no”. Please say “Yes” for a change.

Mr. Deputy Speaker: The Speaker
has decided that the Minister will be
called at 2.45.
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Shri Hari Vishnu Kamath: The
Speaker has given wvou the authority
when you are in the Chair. When you
are in the Chair. vou are also of
equal authority with him,

Mr. Deputy-Speaker: I do not wizh
to go ogainst the  wishes of  the

Spesker. = = ) -
zraT fasdr = 1 & AT ag A o9
Shri Hari Vishnu Kamath: Not AT B TAT A | W 7 R B omm
against. Il is very strange that you e 2

wAT & | " 39 #7 fAw A9 v
gaT A4 7 ) faw o T w2
v sfas =1 g7 R & 0 A
I 9T AR AR 99T g, faie
Tl Z, FTFTI AT A o9 F mwrar
2T 8 ¥ fm A am s 2,
W H OHEAMT SHTE EMIZ | 4R
AT AT G ¥ &% 0F A3
# afew ATEi AT FIET AT ARE H
g | TAT AT F aE AT ATE Far A7 |
THAHT TAEA &1 (FAF § oz
gg AT sty 7 fAdr ) afy frer
# qemfy &1 F77 A7 99 A&

take this attitude: everyiime you say
“No, no.” Please say “Yes” for a
change.

Shri H. N. Mukerjee: [t is the wish
of the House. It is not a question of
going against the wishes of the
Speaker. 1f the House wishes, you
can certainly extend the time,

Mr. Deputy-Speaker: We have ex-
tended the time. It is a short discus-
sion of two hours. It has been ex-
tended to nearly four hours now. I
do not think any more extension will
be justified. There is other business.

Shri Hari Vishnu Kamath: By leave

of the House, it may be extended
always.
i mifew : oo7 qww Fr oFET

wed gu § orr F A afw A
1 et S 7 S a7 v #7 S=Aw
F A9 T 41 9g § 39 A9 F A4
QAT ATgAT g | WHT A IoHA
ﬁlmﬁrﬁaamfwnamﬁm&

@ 5EM frmrar fraieg o5 9 ==
w4 3fe F Aama g@ 1 9
A9T HTAT & | IE FET G4 W1 AE
7T gw gt &1 Ag g afes famr
WHIZHT F1 & | g2 FI AT FAT 20 Y
2 s #1 Fr¢ wifas TTT a1 T
¢ wrr #f Fsm § of@Eda T
gOT @ | wEETT qF & | LAl AW A
ng wiT § @ F | WK A aga
=0 & g A gfal wrw sw A
wiﬁﬂﬂ’t(w%mﬁmaﬁ?

1358 (Ai) LSD—6. .

HITer, 39 & 419 A ST 94 79T 2
7z 770 fezmar s A1 & e w5
a A 7€, feaw wmf= afram 2of
T K AEN A FE A AN A ARAA
fe & 2 nfsgom F71 am=ar g 7
99T F1 AvEIC F fawg aTEET
AT § W TG WY A7 F 0z |
foat & f fzas wifs afqarg 2
fzas wif 59 3w & &1, & ag Ad
STeaT | g7 AT & 0T g T AR
¢ 15 fams wifa gt v s 90 feafy
aHr g & f& wdET w1 oA o g
Tt &, ANl F oL T T @
T AT IT FT TAT T TFAT TEAv
2 | @@ avg ¥ 9z wias gaumEar
f& qg= &1 T8N W 4 #7177 gfgw
TgdT @AT & | OFY grA H O8THIT
g Fgdrfra s fadfr g fs 7
I T q0L A T F At 60
T U= A0 39 2w 7 gharoa
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[#it mfas )
a9 gU gvAT & fgama g G & | 9
@ A9 W AL AW X 39 A
FYEC ALl a=AT q1 FT FET IW AT
IO & F FAT FT a7 AMMEC |
feaw = & =g @1 =igms
wfa grr w1 wmfa a1 g8
geT =ifgn | & Swie A § f
HAT A1 I A FE AW fAEH A

it Yrvaa wT WA (WRTgE)
JuTery WERw, @ faEw #1 oA
AT AT To W AAgT Atfgar
F I maadrEs quE & gur e
I ag Faman F 39 3 AT 39 FT
aaT fad A s o7 fraig FET e
M ¥ 9% 79 7g faae w5 F ammA
EH T e A R e A @ 9
At feaz s am o S A 3 feam
HH AT @A & T T Afes 3=
faamz #1 51z o =7 & faar & fF o
& | wiEy faadr & ar agr # S
fem =q ¥ 287 3 1| g 9fa9 aeeyw
2 oY A aT W7 W gw oA o ¥
At #2110 zafac & gz FEer =
s &1 7 oA s ar
fax 3= merwrEt 7 W AR ¥ am
O & 30 FY KT W IAACE &AM
At Tz o ® FEA A ¥ A W A
97 FT W T FOT ATERC A, 7 THH
HAT T, T A AAT A A WA A
fa=it At 7 a7 Fa7 FF 77 39 7 oA
TTT 4 AT Yo ¥9F & AT AN AT ATAT FY
w7z qA o Iy #EAr g oo =
HrEsaEar & wAT F93 fam wm
FAT 1 39 F faga gma &Y 39 A
a7 w7 frar & f& zwrdt st afes
g WaW g ®, frAm g |
17 qA AT § q9 A ¢ 39 wiaE
E’Tﬂmaﬁﬁﬁﬁ,ﬁ'ﬂ?ﬁiﬂfﬂ'ﬂ i
¢ v ¥ fys 3uf oo @ s Ay
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& 77 77 7ed § | AfET Ot gy A
W gafa A} a8 wHEH wEATS
TE FE AT wFAT & |

Tg g m fF @ far & 3 =
£ 1 TF A AEATE 7 AT =9
& fom o7 ag 7z A & fF o€ 3afa
1 7@t g A 9z Fg € wro Aifgmr
o7 39 & wesi ® ag fawrdr @ifear
famst f& 37 789 =ar =gy A
fr g fax w1 g =w 2 gEror
st gfezsr | o wifg 2w &
F & I A F1 F AT AF
A wfe ot ag wew 2 Py oamfa 22
£t 721 a1 a7 THFRH HEANSHE ¢ A7
ot 9T a| 20 7w 3 wrfere i =
e 39 Fife # g wiys sToae
g T F AfET AT I FaT 04, THEL
fom ==z1 &% Far Ay F oA wew
favrt azent § 41 & 3z ot 3fa 797
% | AT A1 29 wET F20 fF gg oA
F1 3o FT FAGT A9 T T AR
AT & FifEw A\ A 7 7 ag =
¢ foa & §f=rETa & A T
st fF F21 T 0 W 3N FAA 2
A #1 fad, @1 76 & 99 w7 oA
fdft ®7 # W7 97 AT AHGAT HT
F g 7 wfus 7 F7 9% 1 A0799:
= HATT # A4 oA 97 A1 37 A A
g 7 A

uF HIAAT |@IEW : AET FOT )

st WA W wwE A oA Fir
Faman w7 4z " 9 fEE A
T AT ATAEAT AET FRET & a1 3 AN
o & ag  foer & aF v AT
oq T AT AT qg 719 & R 97 w1 oaEy
=T A7 FEAMT &, WA H AT
AT TE FgAT g WIT UA AT AT
FY Az T ATAT ATTE FEATA 2 4
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I W T 9T H oo oft ag &7
R aEmg § SifE m o ThEt w1
T wE I (TTTE)

s WPTER W AR ;A Jr
wzar g & st mmidEs gEe S
T FA &1 9z I A0 Ad F AfE
TR FT AT F94 A FAT F1 72 F7
IERATZ 399 & | g AT AT F § |
Tz i 78 2 1 & § W 37 7w
fram g2 7 a2z am & foa7
qAEA KT FEAT E

¥ A &1 39 999 7 AgwA @ g
f& 2= & w18 fat avg 91 wifgw wafy
g% &1 7 2 7 3y fF oW oA se
FI03 AAAT F1 AL Fa9 3 A 2
FfF a8 7Y H AT 7 TgAG 20 (F
T I FT Lo FIHIT AAAT FT HIHZAT
sna 39 @@ &1 e sy s €
aREAT 2, wiEa T ¢ TEE #W 2
FgF ag e fe @ 2w ° oA &
e wafs g% 8 3 wa el w=
TeaT Z Al s e f = am
T #zhq g wifzu & sEs &
gATa®  wEsmEamEt & fav gifaa
g #1 gfifs=g #73 F fan awamr
8 781 faw v & 34 219 §1 g% "
£ 1 STo HIET 7 WA 9 7 F fAgT
F wfawrzs & aga = F@faar garg
7 aaFi FeTEw 5 & & o w=Eem
1 o W@l agerr {5 a3 oa=E
# Mg w1 AW @ 3ET @ 9z At a9
TR ¢ war ox Wifaw FEEl 9w o6®
T T W AT 3@ FEH F AW
wd Far @1 fasmar & S GEEET e
TEFAT F ATEA IA AU FT AT
W g § TEA g A f3Ed Jive ag
staw &7F agi § Wfaw F@w @
HIR AT AT & TE 2T ) F IHFT g9A
A8 F@r WifE 99 aF W H wHl
FEAEAT WY 0¥ A0 # a7 aw 94r
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Fe 210 Sfan & i a=mar &, 21 vt
2 fe S At @ | 3wy
f vt waferat Y w3
1 wafear W J@T | 9 &1 A%ar &
f6 SR ag i W & a1 W@ @
IR TET T fF SO &1 arvE
o1 faee &1 ag ot Awad ) A A
fad o &t g ™ AR AT oW
wagdfes sz ol 2fFaz
HIET 7W AW F 20 w7 wafAgi
#ME | F@IAE AT AR R T
T oy T AN E A% &, faw oAy
TAAT AT AT |

=it FTI T\ qEA W 39 FUT
= § At gea g=er & a fF
fem &1 2, fo #71 g A9 e
TR

st NI /T WIAE : AT 9350
FTFANFT | AT da =+
%1 F1 HAT, THT 497 T o qH TG
& f & ot w99 A7%1 1 39 § AW
™ |

7 %8 g1 91 {% a1y 5599, 2o
@z, 7 A7 WF aFT A AR EA
Fa fagr, g 77m & | ®eT fAaaw 2
fF @z a1 WA AT A9 W F ez
qEA F AT Ni &, AfEA 98 7 A7
¥ weeT AFY 2T Jrfzd, agifE s7 #7
afvong g ZrT 2 fF fax &1 o
gfa<faq &9 g7 mmT = 9 2 97
79 59 fo7 & =81 =y #1 78 i@ 57
) farrmE afafaasr ozt e
17 g #1 ofafzan oz av = am
HiT 71 17 fF 37 39 F 20 w07
AW FT UTHEAT A9 AN AT F
fog &1 o g Afefoa sr g & f&
T4 ¥ wEweAT 93 T2 9@ 8, afow ww
gredrg ) afax&ar vy d—ow w9
at aifgd g Mv gEar ®
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[# wrrm @i saE)
@fam & Fzar wrgAr § f¥ o 57 @1
T T e fFAaAar ™ T F oo
AF W WWEA AW AW W
AT EZ 57 739 TAH wwmreT 12
G aw mwm Aty
FrT HAT A7 vy R, ety L

=i XeAGT ;e (fewe)
q=1 A 77 F2AT 2 fF =H 5 mreEr

Al quTEd AORATE . AITFT TE
¢ fF ot gFere Tl fas e &
WIS F1 AT 7 AL-AFT 7O
=1 FTE wAEE AE 2 ) on fAv R
7g 7 & = & famrn a1 2t 20 2
1T T2 T w1 FHA AL AT |
T4 foaga g B a7 &1 9 fras
ZEX 7T A 6T [T e FOATT I
faer darr =%, w =rET ®

FATT A

IIFAT WA AT T A AR A AH
T G FATE E, TA F A1 § g0 AT
fe az @gr =712 a1 7 # fE
AWt ®1 T 7 Afag fg=ar 2 o9 w9
faerr 2 0

4 ag fqazA F0ar =Wa £ 5 o
T F A OAIF [T IH oG qA
IR, TH § ZH T AT AT KO SATF0
N, T A ZH IA TFATT H AT A
a2 arn, fo 7 f 29 mgar =\ 90
29 ANTAATT WIT  HATAAT F1 A f7w
afqd ¥ AT A 4, 3w oAty ¥ =w
A TG 9T | AT F 7 7T A1
"ar fF oow T & v 9T AW &
HIHEAT A1 WA T &, Wifw qTATT
HeEm, 3o Atfgan, ¥ wiwy 3 g oAz
a1 f& s=mr-mfeagt @ gfaae =0
A T, o A ot 1 feeree
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T AT IE wwE av fasae e
qFET FT A A AT

TH F TEA 39 I H TR 07 9
ar, fomr # - A & qare F
a4, Atfw vw § cifefeam w0
arEw S I AT ¥ Aga wE
W, HWiiF 77 Fg HmEe, o
AT W, 0 s o9aer b ar e
g &F 2oy o =Y wiEe T Tl
TEEA: WIS T oTEE 7Y Ve T
& FA-FIIEN 31| zEEIM F A
o9 T FgATE fE e w v wmrAAr
FZ T 2, AT A F fAv w i
FHEA F ogrwst 97 fmiv 7 ot 7
"I "357, To ArEar o s
qrE F AERT T W Fg fze g
fa=t == =% TEEdR & oW
fagm Smhav 21 zw AWl F oaEmEL
famety e 1 2 (R za 7 9 (a3 w17
FA TEW g A 2 W7 e
5 FET F 7 g {7

TEM T T ATEA T,
W ;Y F A7 FEHET 2 afa,
7z, Tore AT WIfFZH | feY e HiT
vee? ¥ 919 # fag =7 o7 a1 71
(9 AT, AT ONEH AT 4T, FA F
AT A W7 sEE w1 oG g,
ot 7 & TRl W gE g, v A
¥ vafs w== g | T AT &
TR A= &1 qAWHEAT A AT AfAma
Fryafagi ) @ I T AW wgEA
fF s T A ¥ afg faw
3 afdat & faw g3, f99 § am
Aef & ag7 T3 W 2 W7 fa
F art ® "rad wm, o arg arg,
sagefmeman & o v
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g & fgFmare &1 zq &1 37 o fame
w1 7 Ffz7, 71 0% gfiag 47 est
sfams & aw ¢, oc wfATm @@
AT Z | AT AT A7, AT AT
af, 7 3 2, 717§y qfAEE A A
ATHEAT TTEIT AF AT 2 sfAeA 2
FC THT w7 H gH W7 A ;A wEE
F1 &, 1 g7 T wW 93T & fF
g TE1 § AT aEE AN AT 7 FAT
T T2 oTAT 20

affa o7 &1 53 weE A9 2w
w fFA n—rmrﬂmwfama
F7AT | 7z M A A 2 g
I R A saEw-ds iz d, w99
FFmsimIram Ay afgmaa
FT-ATT FW AT &7 93 wfawa F qe
g sz am 2 s AT E dr
gffem #FF A=l FT FEATT 46
afer & F5 31 F7 9¢ gfqvd 7 ™
2| mE AT § Al & ATEE
TR 297 &7 WAAAH-F7 47 T §—3AT
¥q &7 &9 71 T 2 HIT @ (v ag
orez § fFogw 1 Afy wTT W
4, g g9 @ T 9 |

wE a% aHE F1 @ g B9
maara i mamdam 3o
sfawa & * @ 2. 8e Sfaw
i 2, 9 fr |a & A% ¥ 30 ghrW
Fom fas e wfamm &1 fFw &
a7 7 FT fF 7 # o A & Qe
21 WL FgA ¥ Aowd 9% & oA
geafer &7 d=aTa, &9 F1 JATA HT
T HrAEAT #1 fafww daew 9 faw
ST 7T AT @ g, 9§ WAArAar ®
R AGEEF AL § gaaF Y
frew @a #, 9= f& w@Alg qed,

o wifgaT, gt A &, WA qEAE 9T
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qAA 20 ATFET F ALY FATE 471 7T
Tl 7 AT 39 wETE F7 qR4q fEar
mu’rvww#sﬁwmﬁww
aﬂ?rmm u‘lv*mw’tpr
F79 FT €T 2 HZIqA4E w040, 71 5
= #vFTe A f3=r, = @ 8 4
fazrs | z7 a7+ 7 A g Ao w98
? = = w9 &1 R zmre ATE
eT § AqAeF AT, ANF AR &1 IH
Wﬂ‘*’ﬁmmi‘ﬁ"‘ﬂ“:frﬂ"w
w'rﬂ=r Z1. fo= § 35 wvm 77 w2d
g a"z_':rnrvtwr:rma——'rgﬂ’tf
YARTAAT IR G-
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zq FoAd 2 fF wegmAr w1 oF9
74 & fan oz mrawaw 2 & a9=7
FLWOTAL F1, qoqfa F FZTATL AT,
WEGFIW &1 OF A7 ®9 2, fAq F
FHALAET ZATY 97 § qHTAATA] SqFFAT
&1, o &1 w9 wHT A1, FrEAT WA,
aaga F7 2, 7d =9 faw 7%

Shri Sham Lal Saraf (Jammu and

Kashmir): Since the time has been
extended, some more Members may
be allowed to speak.

Mr. Deputy-Speaker: I am calling

the hon. Minister to reply at 2.45.

st aw = g (a%=T) ST
agred, & w09 ATF SHEaT F =
wyFAR T E e a=m &
o= &1 |74 fom 39 agw ¥ fag 2 faan
Elcl
Mr. Deputy-Speaker: It has no
application to this discussion. This

discussion is under Rule 193. I will
read Rule 195:

“There shall be no formal
motion before the House nor
voting. The member who has
given notice may make a short
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[Mr. Deputy Speaker]

statement and the Minister shall
reply shortly. Any member who
hag previously intimated to the
Speaker may be permitted to take
part in the discussion.”

We have taken more than 3 hours.
The Speaker has considered all this
and given the time. Nearly 12 Mem-
bers will be speaking by the time I
call the Minister,
it aw o= fog o faga s 8
9 7 3 FET o1 fw ofwT ama #t
a1 zeal A4Sl & 1 A ¥ a7 swaedr
| £ fF w9 weq 1 zver @, Al
FM OATET AT TIST FT TWIET EATA
TGAT ZWIC AT |39 FT T58T &1 FGTAT
T TEET Zh
Mr. Deputy-Speaker: Even the

rules are framed by the House for
the conduct of business of the House.

staw uw feg w9 T AT AT
anazar & fx foa &1 zs@1 397 7201 )

Mr. Depuiy-Speaker: We have to

be guided by the rules.
»itow ¥AE A (ATET )
FOTeT WERY UF STAFAT & W9

2

Mr. Deputy-Speaker: 1 have read
the ruie. There is no point of order.

oft TR AW AT : WA FAT

f weTy REET T AT OF W qE@T
g w1 Fid afvadga A2 &7 TFT
# o7 fra @ fa so ot A g
Hacy FAr wiT Wegm A OE W
s & A7 AfaET weE §
et AETaT & AHA #1 AT AT A A
qor w2 1w g wfaET
FT¢ sfaaen w7 o7 A4 T A
weaqr fram & 1 T fwa Foaw
fea w7 F9F fEn T W AWAE
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HqZFT AT ATRA 2 AR A oA
grfay

Shri Hari Vishnu EKamath: Sir, I
risz to a point of order. You were
good enough to rule that under Rule
195 no extension of time can be
granted beyond 2} hours. But already,
according to your own statement, the
Speaker has extended the time, not
according to that rule but some other
rule, and that rule under which he
extended the time iz available to you
also when you are in the Chair. You
do not exercise your powers; that is
unfortunate.

-

Mr. Deputy-Speaker: 1 agree with

the Speaker,

Shri Hari Vishnu Kamath: You are
as good as the Speaker now when
vou are in the Chair. It is wery
strange that vou do not exercise vour
powers,

Mr. Deputy-Speaker: There should
be a limit even to extension of time.

Shri Hari Vishnu Kamtth: Flve
hours is the time. We do  not want
extension till eternity. we want only
for the whole day.

Dr. P, S. Deshmukh: (Amravati):
Sir. 1 would like to make one humble
submission. When extension of time
was requested from the Speaker, he
said in a sort of a way ‘“one hour.
But 1 am sure the way he said it
showed that he was quite amenable
to extension of more time. I think it
is the inherent right of the Spoaker
to extend the time and I do not
think any rule is binding on him in
that respect.

Mr. Depaty-Speaker: He told the
Minister that he would call hin at
2.45. He also told me before I took
the seat that I should call the Minister
at 2.45. . : -IIE

Shri Hari Vishnu Kamath: When
you are in the Chair your decisions
and rulings are supreme.
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Mr. Deputy-Speaker: My decision
is that we should abide by the deci-
sion of the Speaker.

Shri Hari Vishnu Kamtth: How can
that be a decision? You should not
consider yourself mechanicaily bound
by that.

st w7 T fag : SuTeme W,
72 & 9z ¥ w9 § faagw sew 5
AT TET T /X J97 39 A {5 § fay /v
E F7IEE | AT ARG =H fRamwm A
AT 4T ¢ A% A #ug ¥ & 7 famr
S|

qTH AT O T W WAAT ZETE
Afgar @z ¥ @iz 7 TEEEE O
AU F A9 § d77 21 @ 2 ag
A9 W AF WTET g 0 ZET A9EIT
AFEN F @ T AFI1 HT g a9 7
FE A A1 § & 9] T [
AT AYE # THHT GRIEA K 74T T
2 AT AR TH W #1 AEEA A9
2 A9 T FFE {1 weveErzz ®)T W7
g ag g 1 g A g fF g 1m
AT a1 as AqeeE J dra fear 2
AT T F IgFT TWE G qF T
2 1 aug g 721 Avar 2 fF | g A
o= A7 A9 WA & 419§ AT
HFT F W F WAL TEIN Afad
TZAFATE | TET GIUAT & FHIE qUT
HET o ¥ fAu w9 gwE == F fAw
o1 fF A\ # $F gqredr @ 8
zarr faard ot W oagi ¥ wE &
d@ifaas firaw & o7 &1 wiE F TEA
ar & v faz 8§ &1 FEr Wt
auat ¢, 5= A wuq qv % 41y Arg
qiwEr € fE mradt £ A @0 &
a1 wazar g o3 g fow oo
| 2 v fasigd: § ma difs IAT
SAW & 2, wew w3 & § av fage ¥ &
o7 qE G FT 3G § 99 A9H 75"
s fa @ o #Y AR a At
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dme i g AT T & & 9wy fow aet
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M AE IR LT g a9 fAweT w1
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=M A9 F==41 g F7 fF oI i
F1 9T | g99 WA 9T #7494 av
FITH AT I T FT AA AT
T T H IT A feEmw W
&3 “fF wvar a9 SAT F1 1 AT AW
a1 77 " ITFT q9A § AT AL AL
f& a7 firg & AT aAT AT 2 AR A
7 7 g7 7 01 TH & HIET 2ATY
TFTF E | FAw aam s &
=8 a1 g F0a vE fF fpmm
F1 A AEET 21 0 2, fege aww
FUEH 441 o1 770 ¢ AfFa A
WA UHY AFT @ ATy AAT o qEY
w2 w7a & fE o T & awE @
FH F FH T ATAT A FIC AT AT |
e fdY i o 1 g 26T Al
T g FT AT AT AT E | T:
wiwsi *1 famarz & 119 § f i
YT € A7 gear & 0
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gare aifaw Arzd q %27 f6 O
1 7 Fgr ar f5 afer ¥ 37 a9 faom
g arer &, sonfera fagg | afz 2=
THY 27 Fr At wEe o gEn 0 A1
St &7 37 favarET #71 7 =T g A A
Wt a3 fawam & avq w2 g R o9
grfer 21 sz, dar A 2 e s fyAr
ary £ afgoraei a9 &1 @7 0 =W
gearfea, =& &1 Of%T, @1 & G471
T are Aty | O 51 2fay, A e
g 7 gureT wriAad e TaEr § oasr
gt Ay ¥ omiwst § A # fE
A WA § TAT H A wEfei 1
SAAT WIAEAT &, FATT 6F H A A
#1 safagt 7 za4y sraEdr 20 1@
T @ ®T #ET WIS T2 AT oo I AXL
¥ FIrET AFT AT | q2T AT ATAT w20
3 Er & a1 77 e faet o
FTAT &, T2T AT 9o T Adl, fAT F qy
HTTo FIHZAT FT a4 7T F74 &, foa
1 T 99 9fA T WTAEAT FEA E.
o7 #fq2T TAFT Y4 ATo FT, I F1 F
FYZHY WFAAY & 14 2 14E qrafwgt
T 92 721 w7 %A1 | 727 fafaew
43 gud, weaw 42 gof, AW T T
grq @ %7 37 fF w3 FowweAr
w7 Sfq 977 &1 F7 99 FT T2 97 aFqr
g7 T W w1 7w R AW E
qALHT AT, 7275 T F WA A, A
fw o miwst & fag 77 & 5 awy
R W FET F e FAAr § wfuwin
T o fw gart 7E ¢ Fr 856 @
ow faq@ gar fefrgeg sarer {xdieas
g A oAl & 1 I HET TRy | T
2T AEN 9% HFAT, TA A 9 FWT IAT
@ & aFar, = AiwE F1 A 1
¥ 91 o & Ay #gan §, @ Al
ot # IF [T FT AT | qW FT AT
2 fF o &7 g T AT i Y T
TAT & | TN F F0 AT AHET A @A
TiaREEsi g fag FA AT & 1 08
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#wiwzl 7 g 29 ardr 3w afr 2, a3

gt 7 #917 afx 7 fag 2@ 20 a1

g

74T Za17 fam & 41 fxoew
s 2 ew & afz 47 2 Afew 2w
F9FE AL F 1 OAT 3AA I ORT 0F

gt fag @ 0 a2 5 ozm =mowr
FA AEN F WY W AAEE F, 0 2w
TE AT Foaz arT 29 27 g9 mAT
2 fF wawT 2, gwrT qm A oZm WA
FfwadErd, mr AT AR 20 A
& 7 @z miEwETaAr ®F FifA4, 9
qEZATHI § A1 % ZW AT AEl
z

Shri Sezhiyan (Perambaiury:  Mr
Deputy-Speaker, Sir, lot of figures
have been given on both sides of the
House on this motion on distribution
of national income. It is said that
figures do not lie but one can lie with
figures. I do not question the figures
that have been given on both sides.
The main question is not whether it
is three annas or six annas. The pro-
blem is much deeper than that.

If we take the figures given by the
Prime Minister and the statement
given by the Minister for Planning,
they do vary with each other. There
seems to be a confusion in the figures
given by them. When we are discus-
sing the statistics of poverty, there
seems to be a poverty of statistics on
the part of Government. After fifteen
years of Independence, after a3 decade
of planinng, we are still in the dark.
We are still groping. There is no re-
liable data and there is lack of know-
ledge of the extent of poverty, misery
and suffering in the country.

There is much talk about the aver-
age per capita income and other aver-
ages. Averages are to be used only to &
certain extent, because the average
does not reveal the real position of a
group concerned if you take statistics
in a serious way. If there is a person
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who has got one leg in an ice?box and
another in a tub of boiling water, the
average temperature may be a com-
foratable ong to look at; but the agony
that the person is undergoing may not
be revealed by this average. The
same state of affairs is existing in this
country. The average per capitg in-
come or the national income may be
increasing. Still the disparity also is
growing. I can cite another example.
If you take the figures of 1 and 9, the
average is 50. If you take 49 and 51,
still the average is 50. But there is a
world of difference beiween these two
groups. Therefore, to talk of the
average only mav not reveal the real
position.

The disparity in the in~ome bet-
ween the highest and the lowest strata
of society and how much they are
suffering. that is what we snould take
into account. During the two Five
Year Plans, it has been said even by
the Prime Minister and others con-
cerned with Planing that the rich
section of the people are growing
richer and the poor section poorer.
Therefore, there is a maldistribution
of the irmome and the wealth that
should have accrued during the course
of these two Five Year Plans.

1 would like to know what happened
to the expert committee appointed by
the Planning Commission to study the
distribution of income and wealth.
This committee was appointed in Octo-
ber 1960. We are yet to receive a
report from that committee. When-
ever a question is raised in Parliament
during question time we get the reply
that the report has not yet come 1
understand that the three experts in
the committee do not agree with one
another. One does not agree with the
other, and both of them do not agree
with the third either in the matter of
submitting their report or in coming
to a conclusion,

Further, I understand that there was
a project to collect data and process
the middle class cost of living index.
That committee was appointed in 1959.
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[ think, About four times they have
collected the data, and twice they
have scrapped the data. And we are
yet to receive the processed report.
The funniest part of it is that such a
project as planned by the I.S.I. the
data was collected by the N. S. S. and
the processing entrusted to some other
committee Too many committees
reported the project,

Also, regarding the statistics given
by the Minister for Planning, even
taking that for granted, I do not think
it gives a rosy picture. Because,
according to the statement he gave, 60
per cent of the population still get an
income below Rs. 15 per month. As
per the report of the Nutrition Advi-
sory Committee, a minimum of Rs. 35
is required for food alone, that is to
give a minimum standard of diet for
the people, excluding dress and other
things. Therefore, even on the stati-
sties given by the Minister for Plann-
ing, 60 per cent of the people still do
not get a square meal, that is a meal
require as per the Nutrition Advisory
Committee’s recommendation,

And what are the future prospects?
Because, they say “we have started
from scratch”. When Shri Nath Pai
guote the figure of 1870 and all that,
somebody suggested that we should
compare from 1947. All right, I shall
leave the past and tryv to pro-
ject into the future. What will
be the prospect of pgetting a
square meal as advised by the
Nutrition Advisory Committee? From
the data available now, if you
project into the future, it may take
thirty to forty years even to get Rs.
25 a month for a major portion of the
people. If we project the figures to
1990-91, at that time the per capita
average Income may be Rs. 70, pro-
vided all these plang go well, the
targets are fulfilled and the distribu-
tion is even. On the assumption that
the increase in the national income
pervades through all strata of society
and everybody gets a proportionate
increass in the per capita income, then
by 1990-91 when the per capita income
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per month will be Rs, 70, even then
the lowest ten per cent will be getting
only Rs. 16°75, the second ten per cent
will get Rs. 2275 and the third ten
per cent will get Rs. 30 or so. That
is, by 1990-91, even with all our plann-
ing, with all the targets fulfilled, with
everything done, with all the pious
hopes and the best wishes, more than
one-third of the population would be
getting still less than Rs. 35 per
mensem which has been fixed by the
Nutrition Advisory Committee as a
minimum for food alone.

Therefore, whatever may be the
planning, whatever may be the goaod
or bad intentions of the administration.
we are still below the path of a decent
living standard being given to the
people of this country. We do not
say fair wage on fair means of living.
but even a minimum living income
they are not being provided with, It
iz high time that the planners came
out of the ivory tower and inflated
statistics and faced the reality of the
growing disparity in incomes. the
gnawing poverty, the squalor of the
downtrodden. A government sand g
planning that cannot provide a square
meal a day to its citizen does not have
a place or right to exist under the
sun.

Since the time at my disposal is
very limited, I cannot take up the
other subject, There is disparity in
income not only between different
strata in society but even in the eco-
nomic conditions of different regions
in the country. It is a fact which is
recognised even by the Planning Com-
mission because they have put it down
in the Third Plan. They have men-
tioned in the Third Plan that regional
disparity should also be taken into
account while making plens  for
development. I cannot dwell on it now
for want of time,

Mr. Deputy-Speaker: I will give five
minutes to Dr. Deshmukh before T call
on the Minister,
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Dr. P. S. Deshmukh: Mr. Deputy
Speaker, ] was surprised that there
was so much quarre] about statistics.
1 personally feel that even taking
Government's own statistics it can be
easily proved that a large number of
people of this country do not get even
five annas or seven annas a day. If we
just look at the statistics given by
Government, the per capita income has
gone up from Rs 267 to Rs. 320 during
the period 1950-51 to 1861-62. But,
what does it indicate. This itself shows
that the per capita income has gone
down because the value of the rupee
has gone down very considerably. If
there is a gain of only Rs, 53 over a
period of ten or twelve years, in the
per capita income of an individual, and
if we compare the prices that are
ruling at present with the price then
prevailing, it will be easily prebable
that the statistics provided by the Gov-
ernment itself proves that the condi-
tion of the people has not improved
and. if anything, even on the average
it has deteriorated,

Now, what does Rs. 320 represent?
It represents everything, including the
amount spent on clothing, food, hous-
ing, transport etc. So, if you dedurt
from Rs. 320 the cost of these items
and compare the food prices, the food
on which the average ordinary man
lives, it wil be easily provable that
there is a very large number of people
who are at the starvation level, which
1s a disgrace to all of us.

The reason I felt inclined to take
part in this debate was that we have
rarely concentrated our attention on
such an important and vital issue, and
that is why I congratulate Dr. Lohia.
I congratulated him yesterday also.
The nation, the Gowernment. the
leaders, in fact everybody requires
some shaking. Otherwise, we bacome
complacent. We know the facts very
well. We know that there are all sorts
of houses in which people live and we
know the extent of their poverty, We
know there is a group of people in this
country who live on picking up jow-
har from the cow dung, drying it up
and making rotis. They live on it.
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This is known to most pepole, yet we
forget it, and that is the reason why
this debate should be given more time
so that we reaily pay concentrated
attention on the most wvital problem
of our couniry, namely, hunger. That
is reason why [ referred to the matter
yesterday and especially the World
Food Congress and the Freed from
Hunger campaign.

Here T want to point out one mora
thing. The brunt of the poverty, or
the major portion of the poverty is
borne by the rural population, muecl
more than the urbap population. If
we compare the two, the rural popula-
tion is progressively petting im-
poverised. Most of the starving people
are concentrated in the wvillages.
Especially inmy area, which is fertile
area, even though we produce good
crops, yet we find that the condition
of the people living there is much
worse than what it was before. It is
really tragic because there is more of
misery and less of food for them.

Of course, I do not want to blame
anybody. 1 agree with many of the
speakers from my party that we have
tried to do everything. Yel, we forget
the importance of the problem and
give priorities to wrong things. What
a colossal waste this Government can
be convicted of? Lots of institutions
have sprung up overnight, costing
Rs. 35 lakhs or 40 lakhs, Some fad
of secondary education. an institution
has come and Rs. 35 lakhs has been
spent only on huildings. There are
agricultural colleges and Rs. 56 lakhs
are spent on buildings alone. The
Prime Minister shouts now and then
when he gets disgusted with these
things and says that peoples’ money
ghould not be spent on brick and
mortar. But who listens to him? Such
fantastic and fadistic schemes are
going on in spite of the Planning
Commission. 1 wonder what the
Planning Commission is doing, because
all this is done before the very eyes
of the Planning Commission. [ hope
it will have seme sense of perspec-
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tives and will rectifly the position
because, on the one hand, here are

starving millions and, on the other,
here are schemes for grandiose build-
ings and all sorts of fantastic ideas.

Shri Hari Vishnu Kamath: Plan-
ning and scheming.

Dr. P. S. Deshmukh: There is no
senge ¢f proportion. I hope some
body will awaken it to the urgency
of the situation.

Again, coming back to the urban
population of taking up the pet sub-
ject of the Planning Minister, the
industrial labour, because they are
well-organised and  wvocal, what is
their income? Their income, accord-
ing to the average given in the year
book by Tatas is Rs. 1,342 per wvear.
When we take into account other
pecple who get thousands of rupees
we find that the real income of most
people is lesser still. Therefore, we
can imagine the extent or magnitude
of the poverty of these people. How
real and how true is their poverty.
And I am told that the Prime Minis-
ter, not only here but even in London,
in the presense of the ex-Finance
Minister. Shri Morarji Desai, is
repotted to have stated that in India
the poor are becoming poorer and the
rich richer, and some people say
that Shri Morarji Desai left the place
when the Prime Minister made that
statement.

Shri Nath Pai: During the elections
he said it many times.

Shri Hari Vishnu Kamath: For
vote-catching. E

Dr, P. S. Deshmukh: By and large,
Government realise it; Congress mem-
bers also realise it; yet, it is neces-
sary to remind ourselves once again
how deep the poverty of this country
is.

Mr. Deputy-Speaker: The hon.
Minister.
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The Minister of Planning and
Labour and Employment (Shri
Nanda): Mr. Deputv-Speaker, Sir..,.

Tlo TW AAET A1fga1 (HEararg )
OHH FERA, FAT TAAET AT AT
L7 AT AT AT FATT F0 7
Shri Nanda: I shall have a separate

talk with the hon. Member in Hindi
outsiie the House, Here there are
o many hon. Members who would
want e 1o speak in English.

An jion, Member: We want it in
Englicn,

T S A1 MEA)  AET GAEE
fosr amm & @19 F afs 5697 9w &

THT I AT TRT 2 A7 SOIET weel
B

Myr, Deputy-Speaker: Both are cor-
reci. I leave it to the Minister to
chooss the language in  which he
would like to speak,

Shri Nanda: When the hon. Mem-
ber. Di. Loh'a, cpened hig speech, I
fely that he was springing on us an
agreerb.e surprise, thal he was going
1o bi. good-bye to his figure of three
annas and that it would onen the way
for a sensible discussion of the pro-
hlem of poverty. But that was not to
b, because immediately he relapsed
intg his hopeless attachmen: to that
fizure =nd proceeded to  marshal
somz2 kind of stat'stics. In fact, his
speerh wa; sirewn with figures and
those figures were praised by some
pople by gaving that he had driven
heene the point and al] that. T would,
withy all humilitv, due deference and
great respect to the hon, Member, Dr.
Lohia, tell him that he has failed, and
failed completely to substantiate his
contentons,

His figure of three annass per dav
for 27 crores of people of th's coun-
try is a startling and sensational figure
and natura'ly it hit the headlines. The
headlines are waiting for such things.
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A kind of vested interest has heen
created in this figure so far as the
hon. Member s concerned. 1i a
somawhat boetter figure were made
available to him, he wouid not look
at it. He js a person with great
eloquance and that is a very great
asset. At least for the time being it
wins for him many admirers, but the
cloguence which he expended on this
untenable position ean not help him.
No amocunt of elogquence can put life
into a dead figure,

I may first try to make it clear as
to what the jssue is before the House.
Let our minds be clear about that.
What is the issue regarding which
this House is going to take a view?
That a very large mass of the people
of this country are steeped in poverty
is nct the question. We have pever
had that in doubt. Also, that a very
considerab’e section of these people
live in conditions of abject poverty
has never heen denled. That was not
the question. At some stage the hon.
Member seems to have made a dis-
cover: and he communicated that to
this House some time ago. According
to him. 60 per cent of the people,
that is, the household: subsisted on
Rs. 25 3 month. From that he deri-
ves the figure of three annae for 27
Crores,

I came to the House in order to
dispel that wrong impression. The
estimated per capita expenditure ac-
cording to the statement which I gave
for #ha 60 per cent, counting from
the botton was 75 annas a day. It
is is not something to boast about of
and we de not boast about it. This
figure is also an index of poverty
but the question is one of
the degree of poverty, However this
figure is a little less gloemy than
his figure. He was not pleased with
the new figure and came back to the
charge and "aga’n repeated his claim.

The nuestion before the House i-:
Does that figure of three annas a day
represent a level of living for 27
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crores of the people of this country
or is it some higher figure? And it
is not really a question of some higher
figure, because some people have said
that it is immaterial whether it is
three annas or seven annas. - For
example, in the context of three
rupees, three annas is not material
but against three annas, 7} annas is
material; it is 2} times. Therefore it
is not immaterial whether the figure
74 annas and not three annas.

Several other things were stated here,
such as, about the problem of poverty
or the prevalence of poverty and
certain cases of distress. We were
asked, “Are we aware of it?" We
have more reason to be keenly aware
of it than the hon. Member and
others on the opposite bznches
because while they may derive some
satisfaction from accusing or criticis-
ing us, we have to suffer that criticism
and our embarrassment, our deep
sens: ol dissatisfaction and pain con-
tinue ti'l the condiiions changed. For
him there is end to it after he has
spoken; for us it is not ended. There-
fore. there iz no question of our not
being aware.

There was the gques'ion of agony,
tears and all that eloquence. The hon.
Member will know, I should not talk
about my person, that 43 years ago
I was in the labour movement.

Shri Nath Pai: 1 was not even
born then.

Shri Nanda: I know in those davs
what the conditions were., 1 was
brought up in a village. 1 have main-
tained contacts with villages and 1
know the conditions in villages. It is
not the monopelv of hon. Members
who accuse us, to know the condition
of vi'lages.

Shri Nath Pai: I did not claim
any moaopoly in this knowledge.

Shri Nanda: It i; not he.
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Shri Nath Pai:
out at me.

H2 was pointing

Shri Nanda: [ was poinling oul
with fererence, to the earlier obser-
vations. Other Members have said
certain other things and asked whe-
ther we were aware of all that. It
was the hon. Member's companion,
sitting next to him, who said whether
we were aware of it. You have got
his speech,

Shri Harj Vishnu Kamath: [ never
took part in the debate.

Shri Nanda; It 15 a very small
matier; let us not take time over it.

Mr. Deputy-Speaker: Perhaps the
hon. Minister refers to Shri Braj Raj
Singh.

Shri Nanda: The next thing said
was, even if we were aware of all
that, whai were we doing about it?
[t will take a considerable time to
rccount all the efforts that have been
made and the measures and program-
m.s that are being adopted. Also,
there is going to be a debate on the
progress of the Plan. Many hours,
may be, severa! days will be there
for discussion and everything can be
explaincd then. Bul here at this
moment [ would just like to touch
briefly upon one or two essential
aspects.

Criticism against us has taken
shape in some cases of certain  per-
sonal observations, of things seen
her- and there—the dogs and cows
and all that. Also, some statistics
have beocn cited. I would just say a
little aboutl the approach or the basis
of discussion in this matter. I do not
deny that direct observation has some
value. The evidencs of the eye iz
certainly important. But in a wast
country, where there is no uniformity,
where there is great diversity and it
is' a complex economy, something
scen somewhere, some piecemeal
observation cannot be taken as the
truth reflecting the situation in the
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who'e country. There may be con-
flicting observations. Therefore in a
situation like this we have to adopt
scientific  techniques or  scientific
methods of study. We have to find
a method whereby we can have a
representative picture of the situation
through properly conducted national
sample surveys. That is what we have
been trying to do. Our statistics may
not be perfect. They are not, I know
it. They may have defects. We are
trying to improve them. I was very
sorry when some hon. Memberg pour-
ed ridicuie on official siatistics. I do

not mind pouring ridicule on the
whole of this field of statistics. That
may be fun, lightheartedness.

Shri Nath Pai: Bui I quoled on¢

of the finest men; I quoted Disraeli.

But I will not join
I have something more
to say about it. Some hon. Members—-
you will know who they are—said
something much worse. They not only
insinuated but said so very clearly
that official statistics are charged with
a bias, that they are deliberately
being falsified. This is something
which should have been avoided for
the reason that there are hundreds of
our investigators, young people, who
are engaged in this activity in the
field, all over the country collecting
all this data. It is an aspersion on
them. That data comes into the com-
puting machines and the computing
machines have no bias. But some
hon. Members, I think, have made
reckless use of these statisties and
then they question the very accuracy
of statistics and base every argument
on the same statistics.

Shri Nanda:
issue on that.

Shri P. B. Patel (Patna): T would
like to be enlightened on one thing.
The book—I refer to the India Pocket
Book of Economic Information— is
published by the Goverament of
India. In that you will see that in
1960-61. .

Shri Nanda: T mav net ba detained.
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Shri P. R, Patel: Since you are re-
plying, I would be happy if you reply
this point also. I should like to be
enlightened on this point.

Shri Nanda: Later on.

Now, about the observations made
by different Members, about cows
mentioned by hon. Member Dr. Lohia
and about dogs mentioned by hon.
Member Shri Mukerjee, and it was
said by several Members that some
poor people extract grain out of cow-
dung—I do not question the veraciiy
of these things;, these are horrible
things—it is not that things of this
kind are not happening. That is not
the question that we raise. But the
impression created by the manner in
which these things are bandied, is as
if the practice is very widespread and
it really represents the conditions all
over the country. It ig net so. It is
this thing to which T would object.
But what is the genera] scene? Don't
they see anything better, any brighter
patches anywhere?

15 hrs.
Now. we may forget the figures of
increasc in consumption that have

been cited by several Members again
and again. I do not want to take the
time of the House in repeating those
figures of the increase in production
of cotton cloth—62 per cent and food-
grains 52 per cent over the decade
ending 1960-61. It is a very large
increase. 1 can ask this also. The
increaze in the production and the
availability of cereals, for example,
is not going to be appropriated by the
people in the higher ranges of income.
Thev have had all that they want.
always. This means that more is
available for the poor people and that
is the most important thing. To the
extent cloth is more, to the extent
food is more, I think that is a good
answer. When we go about in the
villages and even in the urban areas.
don't we see with our own eyes that
nrople are better fed and better
clothed? Nobody can denv that. Why
is not that brought into the picture?
That is not all. ’ ’
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[Stkt Tumumara Rao in the Chair)

Tne conditions would have been
beiter =till had the population not
incressed so fa<t. The hon. Member,
Sart Nath Pai s.ressed that fact. This
1s viry important. The rate of in-
crosn-e in population s itse'f  being
accelvoated. This is 4 very serious
probiem for us. EBu: I may inform

an. Members that this increase
ulaiion has occurred not
b.cauze of increase in the birth-rate
of the dec’ine in the
practically at all age
Thig is very important.

‘15.63 hrs.

IMr, Speaker in the Chair]

Now, one hon, Member mentioned
about infant mortality, that if an
tnfant divs, it is no consolation to her
as to what the average expectation of
life is. That is all right. But I would
lize to tell him that even with regard
tn infant moriality, there has been a
-very considerable improvement so
that mothers will certainly feel more
comfortable because fewer infants are
dying. So many lives are being saved
at all stages and, as a result, the
expectation of life has risen from 32
years to 42 years. Is the increase in
the expectation of life of no conse-
quence? It ig not by an accident. It
s the end product of many things
‘which have been done, the health
measures taken, the health organisa-
tions set up and various facilities pro-
vided. Perpetua] starvation would
not be compatible with this state of
affairs. Whatever the statistics may
be, here are the facts and the conclu-
sions based on those facts. Whatever
the figures may be, it could not be
such a bad situation. This is so far
as health is concerned. I1f we take
the minimum standard of living for
‘the people—that is an important
‘thing—1I feel strongly that, as soon as
possible a national minimum standard
should be made available to every-
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body. That will constitute food,
ciothing, shelter, education and
health—by whatever means we pro-
vide them, either through better
wages or better income or whether
the State provides these things
through svcial services by taking
money chiefly from those who have
got much more.

Now, take cducation, the statistics
have been gquoted. There is 85 per
cent inerease in the number of stu-
den.s going te schools and in the case
of technical educalion it is a much
larger increase—Why should 1 cite
th= figures? Don't we see s0 many
schools coming up in villages, every-
where, almost in every village, and
young boys and girls, coming out of
schoo!=? There is free education, upto
a certain level, and the coverage is
progressively being increased. It may
be we!l to know that the expenditure
on education has increased from
Rs. 1144 crores in 19%30-51 to Rs. 300
crores in 1959-60. That is something.
I need not have gone into these
details if it had no. been stressed tinat
every:hing is wrong and gloomy, that
nothing is being done for the good of
the peoole. More and more people
are travelling by railways and buses
in the rural areas. There is endless
demand for more and more huses
everywhere, It is mainly because
they have more money to spend. It
is because there are better roads. The
roads are being built everywhere. I
cou'd cite all the figures as to how
much money has been spent in the
construction of roads and bridges and
dams and factories which are coming
up all over the country. Don't people
see that? This is something which
should make the people to have a
sense of glow about it. It is not that
the problems have been solved. But
something is going on. On the other
hand, we are told that the situation is
d-teriorating. It has been said by
zeveral Members and the hon. Mem-
bher. Mr. Ranga, gave certain figures,
1 am sorry he is not here to prove
that the conditions are deteriorating.
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He cited certain figures. He said that
8u...ding to Government's own record,
the per capite income had declined
from Rs. 250 in 1951-52 to Rs. 193 in
1961-62. This is a remarkable figure.
How did the hon. Member get it? It
means as if the national income has
declined, say, by about 23 per cent.
But actually what has happened? This
shows that the people do not know
the use of statistics. Statistics are a
major tool of planning and planned
development but they must be handl-
ed with care. So he got us into this
mess. He based all his arguments on
that figure, that it is 23 per cent less.
Actually, it was Rs. 293 for 1961-62
and not Rs. 193, that is, 17 per cent
more and not 23 per cent less. That
was the proof the hon. Member gave
in support of the deterioration in the
situation. Actually, these are elemen-
tary facts known everywhere. Over
the two Plans, the national income has
increased by 42 per cent. That is
again nothing very much to speak of.
Per capita income has increased by
16 per cent. Agricultural production
has increased by 46 per cent. Indus-
trial production has gone up by 85
per cent, Then, there are certain
basic things like electricity etc. where
there has been a national increase;
there hag al'so been a very large
increase in irrigation facilities and
some other things which are the
sinews of progress.

Now, I shall say a little more about
this question of progress or the
absenc: of progress. These ten years
have seen this change. Whatever
progress has been achieved, I say it
is no mean achievement, when we look
at it in th~ background in which we
have functioned during these years.
There was some talk about the posi-
tion before Indepcndence. Before
Independence, it was well known that
over the years and decades there was
no material improvement. Depen-
dence upon agricu'ture had been in-
creasing and that was a proof of the
declining fortunes of the rural areas.
That was the situation then. There-
fore, actually, the whole economy was
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stuck up. It was a kind of a perma-
nent state of stagnation,

Shri Sham Lal Saraf: * I want to
ask one question of the hon. Minister.
It is a very important question.

Shri Nanda: I would like to go on.
Let not my hon. friend interrupt me
now.

Mr. Speaker: If ithe hon. does not
yield, then the hon. Member has to sit
down.

Shri Nanda: This progress, insuffi-
cient or meagre though it may be,
has to be viewed in the context of the
circumstances during these ten or
twelve years, through which we have
passed. Anybody can imagine what
happens when you take the economy
out of the rut. The initial stage is
a period of very great effort and
correspondingly less result. We have
had to overcome the forces of inertia
which were the main hurdle to
development before, Now the obstacle
has been removed and the way has
been cleared for faster action and
faster development. That is one
thing. Then, foundations have been
laid and this is more important for
more rapid development later on.
And there have been structural
changes in the whole Indian economy.

It might have been open to us
possibly to spend this sum of money
on just consumer goods and light
industries. It may be that if we had
done that we would have shown a
little more income per head because
of that. But imagine what would
have happened in that case? There
would have been continuous depen-
dence on foreign aid. That is one of
the features which has to be borne
in  mind. Great uncertainty is
associated with it. Today we are
hoping that in the course of the
next ten or twelve years, we shall
be independent of foreign aid,
and we shall achieve economic
freedom; 1 interpret it like that,
we would be able to do the
things ourselves. For that purpose,
what are the kinds of things that
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have to be done? They do not show
results immediately. Take the case
of big steel works, the heavy chemi-
cal industry and the machine-build-
ing plants. How many years they
take! Tt takesy practically a whole
decade to bring such plants into
fruition, to bring them to full produc-
tion. And so we see that all the in-
vestments that are going into them
are not yet bearing full fruit. But
when they do, then it will be a comu-
latively onward progress.

What we are engaged in is a very
great and mighty endeavour, and it
is not to be judged simply in terms
of what the imimediate result is which
again has been considerable.

Further, these things have to be
done in a democratic framework in
order to preserve democracy, and to
great merits and it has also got its
great merits and it hag also got its
disadvantages, so far as action is
concerned. But we would not be
prepared to secure a little higher
rate of progress at the expense of
democracy. Ultimately it is through
the democratic forces, the release of
energy that takes place out of the free
development of the individua] that
will pay ug better dividends. I am
sure that democracy is not going to
be a disadvantaze in course of time,
but it is going to be a great asset,
though for the time being it may be
that it ig a little handicap.

So, these are the conditions. There-
fore, we chould net magnity those
aspects which do not look to be
cheerful. Of course, therp are those
aspects. But why look only for the
dark spots? Why magnify them?
Why should we emphasise the seven
annag a day, which I said itgelf repre-
sented poverty? But why tell the
people that it is only three annas and
that we have not improved at all?
It demoralises. If the people get the
feeling that in spile ot all that is
happening, no progress is made, then
how does it help us to make things
better? It does not. Let us have the
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facts by all means. Lei there be no
suppression of facts but let there be
no exaggeration either. That is what
I am pleading for.

Then it was said that this debate
had been raised to a very high plane.
Except that T was hearing every time
that things were bad, what was the
outcome? What were the concrete
suggestiong that had emerged? What
was it that we were not doing and
which we should do? 1 have made
full notes, and I have also seen think
al] speeches. There is no suggestion at
all as to what we should do.
No doubt, a suggestion has been made
that population should be controlled.
That is well and good. I eap teil
vou of all the efforts and the steps
that are being taken. No country in
the world is doing what we are doing
for the purpose of control of popula-
tion. No State hag tkaen up that
responsibllity as we have done, and
we are doing it more and more. But
what else? Hon. Members should
place themselves in that position and
consider what they would be doing.
Even in combination what would they
be doing? For instance, if Shri
Ranga was at the helm of affairs,
what would he do* He would see the
public sector abolished, he would see
all the big public enterprize abolished,
and he would see that there were no
steel plants......

Shrimati Renu Chakravarity
(Barrackpore): The steel plants
woulg be there but with the Tatas.

Shri Nanda: That is what he would
do. So what would happen ig thai
the wehicle that must move would be
pulleg ip different directions, and so
it would not move at all. DBut, of
course, there is no fear of that kind
of combination. In the temper of this
country, the party with that outlook
or that line of thinking has no chance
whatsoever. Therefore, we are safe
from them absolutely. And yet, there
are some people who think that some-



5403  Discussion re:

thing better can come out of these
people angd certain other groups.

Now, let us see how they are help-
ing. I am thinking o® a recent ex-
perience, the token strike in Bombay.
Has the token strike involving lakhs
of people helped anybody? How has
it helped? Has it made inore things
available to the people? Had they
any idea of the poverty of the people
when they took reccurse to that
action? I pleaded with them Do
not do this; you may make all other
preparations for anv kind of demons-
tration etc., but please stop short ot
stoppage of work. This is bad any
day in a poor country like ours
which is trying to develop.’

ITe THAANET Afgar ¢ IT TAT
AR T gEw B wEew A F Biw
F FLA d1 TH T T TgE AT AT
TR |

oY I QIO : T a1 IS0
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Shri Nanda: That is the second
phase. T shall have te rescue them
from that, but that is a different alto-
pPether,

That this occurred in our country
was wrong, because ours is a country
whera there are large offers of all
possible avenues for settlement of
grievances and for justice being done.
Nowhere else have the worker and
the employer beea placed on the same
level. The worker can go for con-
ciliation on the same level as the
employer, or for arbitration or for
adjudication etc,

Shrimati Renu Chakravarity: Not
for arbitration at all. The employers
do not accept arbitration.

Shri Nanda: There is adjudication,
of course. I can give the hon Mem-
ber this assuranc2. Let her bring
forward any case where adjudication
is not being given.

Shrimati Renu Chakravartty: But
adjudication takes so long. We v:rant
arbitration, but nobody accepts it.
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Shri Nanda: My point wag very
limited. Why should there have
been such a strike? What did the
workers gain out of it? They gained
nothing at all. Op the other hand,
they lost a great deal That <was
the thing that I wanted to say.

Shri R. S. Pandey: That shows
that the hon. Minister is hundred per
cent correct.

Shri Nath Pai: That should make
the hon. Minister re-think after this
support.

Shri Nanda: Then, there was the
question about disparity of income
and wealth. I have never felt com-
fortable myself so far ag the question
of disparities is concerned. There was
the mention of the committee on
levels of living and distribution ete.,
the Mahalancbis Committee, It will
bring out its report....

Shrimati Renu
When?

Chakravartty:

Shri Nanda: Soon, I believe.

Shri Yallamanda Reddy (Marka-
pur): In the Fourth Lok Sabha?

Shri Nanda: Severa] Member; of
the committee are engaged in writing
the report. They know that the whole
House will scrutinise every word, and
therefore, they want to be very care-
ful that nothing goes which will be
subjected to this kind of treatment,
But T do not wait for that report. I
know that the disparities are great. I
know that for those disparities in
many caseg there is no proper econo-
mic and social justification.

Shri Yajnik (Ahmedabad): Ar
they increasing or not?

Shrimati Renu Chakravartty: What
about concentration of wealth?

Shri Nanda: I know that there are
vast disparities. Whether they have
increased by 2 per cent or 5 per cent,
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the statistics in that short period will
not be able to tell. I do not know
what they will say. But this is
enough for me, this problem of dis-
parities. I feel something should be
done about them,

‘What are the things to be done?
Here is a b2s'» problem. Take the
tural areas. Who “bout 40 per cent
of the pesple who hold land opera-
tionally have less than 2% acres and
about 62 per cent have upto 5 acres,
what do you expect? This is the pro-
blem of population in relation to land.
The only solution is increased pro-
ductivity of land. That we have been
trying to achieve. A large amount of
expenditure is being incurred. Those
people, many of them, have to be
taken out of agriculture and put into
other occupations. There js no other
way. And all the efforts and the
large funds that are now being devo-
ted to industrialisation—that is the
remedy, that is the answer. What is
needed is industrialisation, both small-
scale and large-scale.

Recently, we have done two things.
Ome is the rural workg programme, It
should be understood that conditions
all over the country are not the same
everywhere. They vary. In some
places, the incidence of unemploy-
ment is very heavy. We have to
approach the problem taking that
basic fact into account, not in the
statistical way, that there is an aver-
age and something has to be done on
that basis everywhere. We try to
create employment and take steps to
raise the agricultural potential so that
on that area we need not pour funds
from year to year, so that later on the
area becomes self-sufficient in this
matter of production and employ-
ment. That js one approach,

The other is rural industrialisation.
It is not possible for us to take away
all these people to large cities. That
will create big problems. Take hous-
ing. Housing hag been one thing
where I feel we have not made much
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progress; in some places, housing
conditions might have become worse.
It ig quite possible. But the only way
out is to ensure that these people live
in conditions to which they are accus-
tomed. Therefore, industry should be
taken to rural areas. That is now the
scheme we are working out for rural
industrialisation.

These are the two broad approach-
es. Thirdly, ag I said, there is the
social expenditure. It is not necessary
to have some market price mechan-
ism by which everybody's income
rises, and, in the process, disparity is
increased. Therefore, our approach
is that something is done directly for
those vulnerable sections, those weak-
er sections. Therefore, besides the
norma] acceleration of programmes of
development special steps have to
be taken for these areas where the
difficulties are more, doing something
specially for those areas where
poverty is more intense, These are
the main things. As I have said, poli-
cies have to be evolved for reduction
of disparities. I feel more should be
done and can be done in this direction.

Shrimati Renu Chakravartty: About
concentration of wealth?

Shri Nanda: It is not that nothing is
being done. Take, for example, the
expansion of public gector. That is one
way we are trying to approach the
problem. But we have to see that in
the process we do not create condi-
tions where disincentives to produc-
tion and enterprise may arise. We
would like to go forward to the maxi-
mum extent to reduce the disparities
without coming into conflict created
with the very objective of increasing
production, employment etc. which
the Plang aim at.

Now, it is a question of judgment
as to whether a particular step has
that effect or not. But I think the
objective is clear, for the whole House,
it is common ground as to what we
should do. I would hope and expect
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that Members should treat this as a
national question, not a party ques-
tion—development of production,
development of the economy, redue-
tion of disparities and bringing about
greater equality. Our mind is very
clear about the goal. We do want to
do all the things that are required to
be done, provided they can be done
without creating instability, without
actually running counter to the very
object of economic progress.

I am very sorry that I have left off
the hon. Member, Dr. Lohia, for a
while because my mind was directed
towards the things that he had said
and I wanted to give some answers to
them. I shall now deal with some of
the figureg he has given. I may
assure the hon. Member and others
that the figure of 7.5 annas arises out
of several -calculations. There are
severa] rounds of National Sample
Survey with which at least the hon.
Member is familiar. When questions
are asked, let it be understood that
this was a new technique developed
in this country, a most gdvanced tech-
nique. It has proved itself. There are
several rounds, one after the other,
and there is an internal consistency.
Therefore, these figures are, by and
large, very near the truth. So we can
depend upon them  for gll practical
purposes. There may be some limita-
tions here and there. But the figure 1
have given is based on those rounds.

" Then, the other data available in the
country are also consistent with that.
There is nothing else which we have
found ip a survey in one area or an-
other. It must have an all-India
character, a representative character.
There is nothing which is not quite
compatible with the figure that we
have given. I do not want to go into
details; it will take too much time.
But I can give that information to any
hon. Member who wants; the various
other studieg that have ’been made
may be even less representative and
of limited nature, but they all confirm
the conclusions of this Survey.

BHADRA 18, 1885 (SAKA)

Distribution of 5408
National Income

Now I come to the figures cited by
the hon, Member in his speech. I have
great respect for the hon. Member,
but he will excuse me.... *

Tre T 7ANT Nfgan : wTF:id?
=t R W AT W W E |

Mo T AATET & ar : iy W
w5 fomr 4 a7 91, w7 7 &

Shri Nanda: He is a very learned
person. His learning extends to many
things. But as regards statistics, -
may inform him that it is not really
for him, because in every minute of
his gpeech, he made one mistake in
statistics. He made a great play of
the gap between income and expendi-
ture in the rural areas. What would
be the income derived from agricul-
ture by the rural population who are
making dependent on agriculture. Ac-
cording to Dr. Lohia, rural consump-
tion js about Rs. 8,700 crores and in-
come Rs, 6600 crores. How do we ac-
count for the difference?

I would like to tell the hon. Mem-
ber that as he did on several other
things, in this case also he has jump-
ed, losing sight of severa] other things
which deserved notice. In agricul=
ture, he has at least noticed that this
sector includes animal husbandry, for-
estry etc also. He has made an allow-
ance for that. Then does he know
that there is some income  derived
from non-agricultural subsidiary
occupations, so far as agriculturists
are concerned? This figure is Rs. 670
crores. So Rs. 6074 crores derived
from ggriculture plus Rs. 826 crores
from allied occupations plus Rs, 670
croreg from non-agricultura] occupa-
tions—total Rs. 7,570 crores. Still,
the hon. Member will ask; from where
have you met Rs. 9,000 crores of
consumption expenditure? [ will go
a step further and tell him that this
figure pertaing to entire rura] popula-
tion and as such it is the income of
non-agricultural population in rural
areas, which explains the difference.
So when one talks of the rural areas,
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one must take into account income
other than derived from agriculture
also. If you take them together, it
comes to about Rs. 9,900 crores. That
is the figure. I hope now it ig clear.

Then he had also some other things
to say. But because of his innocence
about those things, he struck a for-
mula. It was that the top 10 per cent
of the population account for 50 per
cent of the total pational income and
the top 20 per cent take away 60 per
cent of the total. It ig an indiscrimi-
nate way of handling these things,
and does pot lead us anywhere,
because actually the percentages are
not what he gave. They are much
less. Against 50, per cent given by
Dr. Lohia, the correct figure is 25 per
cent. This represents the share of top
10 per cent in the total personal in-
come in rural areas. The moment you
make allowance for that, you come to
a very different figure, All the figures
he has cited are based on this method
of caleulation, and so I need not deal
with them in detail, because they are
ab initio wrong.

Mo TW AAGT Afgar : T 5
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Shri Nanda: He says the Govern-
ment hag been adding 20 per cent to
every figure in order to get more tax
revenue ete. but he has assumed that
20 per cent has been added to every
figure, and then he has gone to de-
duct this and deduct that. I wonder
how he reached the figure of three
annas. By al] these processes of de-
duction and subtraction, the income of

27 crores people should have been
Zero.

He wanted to give us an ldea that
he has gome alternative sources of in-
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formation which lead to the same con-
clusion, There are so many States and
he took only one, namely U.P. For that
State he got some information and
then applied it to the whole country.
With all due deference to the people
who come from U.P, the whole coun-
try is not U.P. And there again, he
applied the same formula of 50 or 60
per cent and got the results.

Then about the distriets, thir jg the
book brought out by NCAER in which
the figures are clearly staied. He
says thatin 40 districts the per capita
income is less than Rs. 120 a year.
There is a total of 289 districts
given here. He takes 29, out of
which he chooses four, and then says
that the figure represents the reality
for the whole country. There are
four districts below Rs. 106 catagory
ang another five districts in Rs. 100-
124 catagory.

About agricultural holdings I need
not join issue witnh him, for his
figures are wrong. The figure of 34
per cent or so with less {han one
acre relates to all the population ir-
cluding that section which has no-
thing to do with land.

There are some other figures. Shri
Mukerjee is not here 1lis figurcs
were right, his sentiments were right,
but they did not lead up to anything
at all. I do not see what it amounts
to.

Now 1 will take up one on two
things on which I would rather hesi-
tate to speak, but I have to. First 1
will dispose of one question which
may not have been answered, and
that is about the Primg M.nister's
version of 15 annas. 1 heve given my
figures after careful enquiry and
scrutiny. The Prime Minister has
not calculated, his figure was
not based on any precise calculation
made by him. What happened?
A mistake was made, a dis-
crepancy occurred. The mistake
was this. The Prime Minister
thought that he must read some
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meaning intp the figures of Dr. Lohia.
When there is no meaning in those
figures, naturally a porron is misled.
The hon. Member says that some
Member of the Planning Commission
has given him the [gure of Rs. 25 per
mensum. No light has been thrown
on that yet by him as to who was
the Member of the Planning Commis-
sion and what he said. Ome cannot
really have access to another person's
mind, but I trieq to work out what
might have happened. There is a
table worked out on the basis of the
same figures. In that table, at the level
of 60 per cent of the people, corres-
ponding to that, there is a figure cf
24.3 per capita per month consump-
tion which is nearly Rs. 25. So. he
must have takep that amount. That
figure is for an individual and not
for a family. So, there was a mistake.
The Prime Minister took that out,
but he forgot that the hon. Member
hag made another mistake. The
other mistake waz that Rs. 25 is not
the cumulative average. It reiates to
the maximum Value of consumption
and therefore the two  things got
mixeq up.

One last thing I have to say.
There I feel a certain sense of deli-
cacy, a certain hesitation. The bon.
Member certainly is forthright he is
entitled to be so, but then there has
to be 3 certain s=nse of respcnsibili.y,
a certain sense of proportion a cer-
tain sense of decency.

TMo T RART wifgay : T9F 19
WFT 45 AT AT F 7
Shri Nanda: You deserve that,
first please make gsome construclive
contribution. I am saying this out of
a feeling, and I hope ibat in course
of time, we may be sitting on the
some side. soma day.

He mentioned about some incite-
ment being given and he mentioned
Gandhiji. To bring in Gandhiji all
the time, I do not think will serve
any useful purpose. But does the
hon, Member remember what hap-
pened to Gandhiji? That is all that
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1 have to say. Certain things have to
be done. Otherwise, the country will
be in a turmoil and the Government
and everybody will be arraigned for
that. So, to bring up figures which
include State expenditure ard this
ang that, which have nothing to do
with the personal expenditure of the
Prime Minister, does not take us
anywhere,

1 have taken a long time and I
submit that there is realiy nothing
at all to differentiate betweey friends
on the opposite and ourselves regard-
ing the main purpose, that is, trying
to grapple with the problem of
poverty, resolving it as quickly as
possible. If Lhat spirit prevails, I
think we will have some belter re-
sultas.

Shri Sham Lal Saraf: On a point
of information. May I ask how our
land policy will emerge ultimately?
Today we have landlords, landless
cultivators, tenants and so on. B5e,
how soon will that policy emerge and
when?

Shri Nanda: This is again a large
issue, but he certainly knows that in
the fight against exploitation we have
already taken certain steps. Feuda-
lism has disappeared. landlordism has
been abolished, That was one stage.
Now, the second stage is the pro-
gramme of increasing productivity and
trying to make larger, more viable
units, so that people can get more out
of land. And if it is a co-operative
enterprise, they can be freed for
other work; they are not tied up to
land, and they can be absorbed in
other occupations, That is the gene-
ral approach,

So far as land reforms are concer-
ned, we have conferred security on
the tenants. Everywhere land reform
legislation has been enacted for that
purpose,

Shri Nath Pai: I want to put the
question.
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Mr. Speaker: I think discussion
should be enough. He had his oppor-
tunity to speak.

Shri Nath Pai: It is a legitimate
gquestion, Sir. I am sorry I have to
say this because I do not think it has
helped us, We had raised the ques-
tion of unemployment; it is rising at
the rate of 30,000 a day and there will
be 55 million. We have not got a reply
to that. How is poverty to be stop-
ped? We do not get a reply to that.
This is a legitimate question: other-
wise ihe debate becomes useless.

Mr. Speaker: We will see how many
more legitimate things crop up.

Shri Nanda: The problem of unem-
ployment is a serious problem, In the
Third Plan period, it is true that with
all the investments that we have made
we have not succeeded in even absorb-
ing all the fresh entrants to the labour
force, One reason is this, It costs so
much to give employment to one per-
son. I have got the figures of invest-
ment-employment ratio with me. Then,
if we want to do something and try
to get a little more money for the
Plan, so many people raise their voices
and start an agitation regarding the
taxes. How is more investment to be
secured with this attitude on their
part?

Dr. P S Deshmukh: T will ask a
very short question, What was the
value of rupee in 1950-51 and what is
its value in 1961-62? Are the goods
and services available for a rupee the
same in quantity? If the quantity is
less, by how much?

Shri Nanda: He may have that book
in his pocket. In the Second Plan
period, about 30 per cent. increase took
place in the general price level, In
the first Plan, there was a fall; there-
fore, the overall increase over ten
years would be less.
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Shri Nanda: I did not enter into
that question at all

Mr. Speaker: This discussion is
over, We take up next item.

MOTION RE: REPORT OF U.P.S.C.

Mr. Speaker: We shall take up the
report of the UPSC.

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
Sir, 1 beg to move:

“That this House takes note of
the Twelfth Report of the Union
Public Service Commission for
thz period 1st April, 1961 to 3lst
March, 1962, together  with the
Government's Memeorandum
thereon, laid on the Table of the
House on the 28th August, 1963.”

Sir, the Union Public Service Com-
mission is a body appointed under
article 315 of our Constitution and is
entrusted with certain powers under
article 320 and Government are
enjoined that before they take action
in respect of certain matters enu-
merated there, they should consult
the UPSC which we invariably do.
As regards the functioning of the
UPSC, the President has caused the
report to be laid on the Table of the
House. I am glad to say that there
is only one case in which Government
felt obliged to differ from the advice
of the UPSC, details of which are
given in para 32 of the report,

15.49 hrs.
[MRr. DepuTy-SPEAKER in the Chair]
1 shall await eagerly for the sugges-

tions that may fall from the hon.
Members of the House.

SEPTEMEBER 10, 1963

Report of UP.S.C. 5418

Mr. Deputy-Speaker: Motion moved:

“That this House takes note of
the Twelfth Report of the Union
Public Service Commission for
the period 1st April, 1961 to 31st
March, 1962, together with the
Government's Memorandum there-
on, laid on the Table of the House
on the 28th August, 1963.”

Shrimati Renu Chakravartty (Bar-
rackpore): Mr. Deputy-Speaker, Sir,
the Unon Public Service Commission
is the one authority which should
wield the greatest amount of respect
throughout the country because it is
the Union Public Service Commission
that selects administrative services
which today have beceme even more
important than they were under the
British, the foreign, rule. It is this
administration which is given greater
authority and greater responsibility
for carrying out planning, carrying out
controls and for carrying out all those
things that we want for the develop-
ment of a society which is to emerge
from backwardness, from feudalism,
and go forward towards a more ega-
litarrian society. It is because of the
failure of this administration that at
many times we are unable to execute
the only policies which can bring us
forward to that type of society. Year
after year, whenever we discussed
the Union Service Commssion's report
in this House, we have been perforce
made to utter certain things which we
have found, in the course of our pra-
ctical experience, which do not re-
dound to the credit of the Commission
or its work.

1 would like to point out that if we
look at the amount of work which has
been undertaken by the Commission
in the course of the last year, it is
very surprising that actually there
has been, in gquantitative terms, a
rather surprising falling off in the
amount of work that they have gone
through. This is all the more surpri-
sing becausa we find every year a big



